
ORISSA HIGH COURT

FILING REPORT AS ON :10/02/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 BLAPL/0001221/2020 SAMIR KUMAR PANI SACHIDANANDA DASH SUNABEDA /192 /2019

VS VS ()

STATE OF ORISSA //

2 BLAPL/0001222/2020 PABITRA MUNDA B.R.TRIPATHY  / /0

VS VS ()

STATE OF ODISHA //

3 BLAPL/0001223/2020 DEEPAK KERKETA SANTANU KUMAR SARANGI KUTRA /109 /2017

VS VS ()

STATE OF ODISHA //

4 BLAPL/0001224/2020 TUKUNA BHUYAN JYOTIRMAYA SAHOO KHALLIKOTE /43 /2020

VS VS ()

STATE OF ODISHA //

5 BLAPL/0001225/2020 SAMIR NAYAK SITIKANTA MISHRA TIKABALI /92 /2019

VS VS ()

STATE OF ODISHA //

6 BLAPL/0001226/2020 NILACHAL PRADHAN @ NILANCHALA PRADHANJYOTIRMAYA SAHOO KHALLIKOTE /43 /2020

VS VS ()

STATE OF ODISHA //

7 BLAPL/0001227/2020 PRAKASH PRADHAN S.K.PRADHAN-1 CHATRAPUR /194 /2019

VS VS ()

STATE OF ODISHA //

8 BLAPL/0001228/2020 SANIA @ SANATAN KANDI S.P.DASH TANGI /29 /2018

VS VS ()

STATE OF ODISHA //

9 BLAPL/0001229/2020 MANOJ SAHOO JAYADEEP PAL JAGATPUR /303 /2019

VS VS ()

STATE OF ODISHA //

10 BLAPL/0001230/2020 GHUMA @ RAMAKANTA NAYAK P.K.MAHARAJ RANPUR /38 /2018

VS VS ()

STATE OF ODISHA //

11 BLAPL/0001231/2020 LINGARAJ BEHERA BIBHU PRASAD MOHANTY  / /0

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0001232/2020 MUKESH SAGARIA SUSANTA KUMAR TRIPATHY SINDHIKELA PS /83 /2019

VS VS ()

STATE OF ODISHA //

13 BLAPL/0001233/2020 MAYADHAR LUHA SUSANTA KUMAR TRIPATHY TITILAGARH /280 /2018

VS VS ()

STATE OF ODISHA //

14 BLAPL/0001234/2020 HIMANSHU MAJHI S.S.RAY-2 KINJIRKELA /64 /2019

VS VS ()

STATE OF ODISHA //

15 BLAPL/0001235/2020 ABHIMANYU SAMAL BISHNU CHARAN DALAI BINJHARPUR /132 /2019

VS VS ()

STATE OF ODISHA //

16 BLAPL/0001236/2020 DIBYA KISHOR TANDI JAGABANDHU SAHU PAIKMAL /194 /2019

VS VS ()

STATE OF ODISHA //

17 BLAPL/0001237/2020 MINAKETAN SAHOO PRIYABRATA BEHERA PARJANG /25 /2018

VS VS ()

STATE OF ODISHA //

18 BLAPL/0001238/2020 SUBHRANSU KARMI SWAYAMPRAVA DASH KANTAMAL /53 /2019

VS VS ()

STATE OF ODISHA //

19 BLAPL/0001239/2020 KALANDI @ PRASANTA PRADHAN GYANALOKA MOHANTY MAHAKALPARA /65 /2019

VS VS ()

STATE OF ODISHA //

20 BLAPL/0001240/2020 LUKU BHUMIA TUKUNA KU. MISHRA KOTPAD /139 /2019

VS VS ()

STATE OF ODISHA //

21 BLAPL/0001241/2020 CHITRASEN NAG SOMANATH NANDA PHULBANI SADAR /03 /2020

VS VS ()

STATE OF ODISHA //

22 BLAPL/0001242/2020 CHANDRA SEKHAR CHAND B.B.ROUTRAY AMBABHONA /146 /2019

VS VS ()

STATE OF ODISHA //

23 BLAPL/0001243/2020 SURENDRA ORAM MANAS CHAND HIRAKUD /219 /2019
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VS VS ()

STATE OF ODISHA //

24 BLAPL/0001244/2020 NILAKANTHA NAIK P.K.MAHARAJ KHANDAPARA /259 /2019

VS VS ()

STATE OF ODISHA //

25 BLAPL/0001245/2020 CHANDAN BHUKTA B.S.DASPANDA BALLIGUDA /169 /2016

VS VS ()

STATE OF ODISHA //

26 BLAPL/0001246/2020 PRADEEP KUMAR MALLICK BHABANI SANKAR DAS NANDIPADA /73 /2019

VS VS ()

STATE OF ODISHA //

27 BLAPL/0001247/2020 NIRANJAN BEHERA ALIAS KALIA DEBASIS SARANGI PURUSHOTTAMPUR /274 /2019

VS VS ()

STATE OF ODISHA //

28 BLAPL/0001248/2020 SADHABA DAS  @ SADIA DAS B.S.DASPANDA BASTA /446 /2019

VS VS ()

STATE OF ODISHA //

29 BLAPL/0001249/2020 TULSI PRASAD BADHEI PRASANTA KUMAR ROUTRAY BIJEPUR /212 /2019

VS VS ()

STATE OF ODISHA //

30 BLAPL/0001250/2020 DASHARATH BADHEI BRUNDABAN ROUT  / /0

VS VS ()

STATE OF ODISHA //

31 BLAPL/0001251/2020 ANIL SAGAR  @ ANIL KUMAR SAGAR DIPTI RANJAN BHOKTA KORAPUT TOWN /319 /2019

VS VS ()

STATE OF ODISHA //

32 BLAPL/0001252/2020 SURENDRA PUJARI RANJAN KUMAR MOHANTY JEYPORE MAHILA /60 /2019

VS VS ()

STATE OF ODISHA //

33 BLAPL/0001253/2020 BHIMA MADKAMI JUGALA KISHORE PANDA KALIMELA /122 /2019

VS VS ()

STATE OF ODISHA //

34 BLAPL/0001254/2020 MUNA DAS PARTHA SARATHI NAYAK PATTAMUNDAI /254 /2019

VS VS ()
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STATE OF ODISHA //

35 BLAPL/0001255/2020 MANTU KUMAR MAHANTA@ MANTU L.BHUYAN KEONJHAR SADAR /44 /2019

VS VS ()

STATE OF ODISHA //

36 BLAPL/0001256/2020 RABINDRANATH ROUT SATYABRATA PRADHAN KHAIRA /236 /2018

VS VS ()

STATE OF ODISHA //

37 BLAPL/0001257/2020 SHIBA @ SIBA SANKAR BARIK HEMANTA KUMAR MOHANTA KHUNTA /159 /2019

VS VS ()

STATE OF ODISHA //

38 BLAPL/0001258/2020 NARAHARI PANDI PARTHA SARATHI DAS KHALLIKOTE /43 /2020

VS VS ()

STATE OF ODISHA //

39 BLAPL/0001259/2020 SURENDRA PANDA @ BHUA PARTHA SARATHI DAS RANPUR /157 /2019

VS VS ()

STATE OF ODISHA //

40 BLAPL/0001260/2020 GURU CHARAN SAHU B.R.TRIPATHY DEOGARH /9 /2020

VS VS ()

STATE OF ODISHA //

41 BLAPL/0001261/2020 SANJAYA KUMARB PANDA DEBASHIS ROUTRAY  / /0

VS VS ()

STATE OF ODISHA //

42 BLAPL/0001262/2020 SUBA @ SUBASH SETHI N.K.LENKA SARANAKUL /50 /2019

VS VS ()

STATE OF ODISHA //

43 BLAPL/0001263/2020 SHYAM SUNDAR BAG DEEPALI MAHAPATRA BURLA /319 /2019

VS VS ()

STATE OF ODISHA //

44 BLAPL/0001264/2020 KAINA PATRA DEEPAK KUMAR SAHOO  / /0

VS VS ()

STATE OF ODISHA //

45 BLAPL/0001265/2020 KARUNAKAR NAYAK @ KARUNA SURYAKANTA DWIBEDI SARANAKUL /88 /2019

VS VS ()

STATE OF ODISHA //
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46 BLAPL/0001266/2020 MADHUSUDAN  BEHERA AKSHAYA KUMAR SAHOO NUAGAON /103 /2019

VS VS ()

STATE OF ODISHA //

47 BLAPL/0001267/2020 KULU BAGH A.K.SAHOO DEOGARH /375 /2015

VS VS ()

STATE OF ODISHA //

48 BLAPL/0001268/2020 CHHAKHANDA @ GATIKRUSHNA  DALEI BISWAJIT NAYAK JAJPUR SADAR /78 /2018

VS VS ()

STATE OF ODISHA //

49 BLAPL/0001269/2020 MOHAMMAD JASSIM JULU KHANSAMA MANAMUNDA /151 /2017

VS VS ()

STATE OF ODISHA //

50 BLAPL/0001270/2020 NANDA ORAM A.K.SAHOO BARKOTE /162 /2019

VS VS ()

STATE OF ODISHA //

51 BLAPL/0001271/2020 LABA SAHU B.S.DAS BUDEN /06 /2020

VS VS ()

STATE OF ODISHA //

52 BLAPL/0001272/2020 SAPAN MANDAL RAJIB LOCHAN PATTNAIK KALIMELA /02 /2020

VS VS ()

STATE OF ODISHA //

53 BLAPL/0001273/2020 NIRA @ RANJAN @ NIRANJAN  MOHAPATRA AMIT KU NATH BANARAPAL /15 /2019

VS VS ()

STATE OF ODISHA //

54 BLAPL/0001274/2020 RAKESH BARIHA SARATHI JYOTI MOHANTY PAIKMAL /116 /2018

VS VS ()

STATE OF ODISHA //

55 BLAPL/0001275/2020 BASANTA KUMAR SAHU JYOTIRMAYA SAHOO ASKA /177 /2019

VS VS ()

STATE OF ODISHA //

56 BLAPL/0001276/2020 M.CHIRANJIBI S.P.DASH BHANJANAGAR /50 /2020

VS VS ()

STATE OF ODISHA //

57 BLAPL/0001277/2020 JANAKA DEHURY DEEPAK KU SAHOO PURUNAKOTE /30 /2016
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VS VS ()

STATE OF ODISHA //

58 CMAPL/0000116/2020 KONARK COTTON GROWERS COOPERATIVE SPINNING MILLS LTD.ADV.  / /

VS VS ()

P.O.,LABOUR COURT //

59 CMAPL/0000117/2020 SATYABRATA SATPATHY DEBA KUMAR RATH  / /

VS VS ()

RUDRA MOHAN SATPATHY //

60 CMAPL/0000118/2020 RATNAKAR MAHALIK ADV.  / /

VS VS ()

AJAYA KU.MAHALIK //

61 CMAPL/0000119/2020 TAJESWAR RAO ADV.  / /

VS VS ()

STATE OF ORISSA //

62 CMAPL/0000120/2020 SURENDRA BHOI ADV.  / /

VS VS ()

DHABALESWAR BHOI //

63 CMP/0000144/2020 PANCHANAN DAS MAHESWAR MOHANTY  / /

VS VS ()

RAMESH CHANDRA MISHRA //

64 CMP/0000145/2020 BIJAYA KUMAR RANA MAHESWAR MOHANTY  / /

VS VS ()

ASUTOSH RANA //

65 CMP/0000146/2020 RAMESH AGRAWAL BIJAYA KUMAR BEHERA 1  / /

VS VS ()

RADHA RAMAN REAL ESTATE PVT LTD //

66 CMP/0000147/2020 PARADEEP PHOSPHATES LTD. SAMBIT RATH  / /

VS VS CIVIL JUDGE (SD),KUJANG(Jagatsinghapur *)

THE LAND ACQUISITION COLLECTOR, JAGATSINGHPUR EC/0000009/2002

67 CMP/0000148/2020 PRADEEP PHOSPHATES LTD. SAMBIT RATH  / /

VS VS CIVIL JUDGE (SD),KUJANG(Jagatsinghapur *)

THE LAND ACQUISITION COLLECTOR, JAGATSINGHPUR EC/0000013/2002

68 CMP/0000149/2020 PARADEEP PHOSPHATES LTD. SAMBIT RATH  / /

VS VS CIVIL JUDGE (SD),KUJANG(Jagatsinghapur *)
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THE LAND ACQUISITION COLLECTOR, JAGATSINGHPUR EC/0000011/2002

69 CMP/0000150/2020 PARADEEP PHOSPHATES LTD. SAMBIT RATH  / /

VS VS CIVIL JUDGE (SD),KUJANG(Jagatsinghapur *)

THE LAND ACQUISITION COLLECTOR, JAGATSINGHPUR EC/0000010/2002

70 CMP/0000151/2020 PRABHUPADA MISHRA MITHUN DAS  / /

VS VS CIVIL JUDGE (SD),KEONJHAR(Kendujhar)

MADHU SUDAN MISHRA CS/0000018/2020

71 CMP/0000152/2020 MAA GAYATRI EDUCATIONAL TRUST SURYAKANTA DASH  / /

VS VS ()

NAMITA SAHU //

72 CMP/0000153/2020 PRATAP @ PRATAP CHANDRA NAYAK MAHITOSH SINHA  / /

VS VS ()

PRAFULLA KUMAR PATRA //

73 CMP/0000154/2020 M/S.BHUYAN FERTILISERS BIBHUDHENDRA KUMAR RATH  / /

VS VS ()

BABAJI CHARAN MALLICK //

74 CMP/0000155/2020 SARAT MAHABHOI SIDHESWAR RATH  / /

VS VS ()

RISHAB PROMOTERS PVT LTD //

75 CMP/0000156/2020 SARAT MAHABHOI SIDHESWAR RATH  / /

VS VS ()

RISHAB PROMOTERS PVT LTD //

76 CMP/0000157/2020 SARAT MAHABHOI SIDHESWAR RATH  / /

VS VS ()

RISHAB PROMOTERS PVT LTD //

77 CMP/0000158/2020 BIDULATA DEVI SAMIR KUMAR MISHRA  / /

VS VS ()

PARUL RAY //

78 CMP/0000159/2020 KAPURA MAJHI BHABANI SANKAR DAS  / /

VS VS ()

MIRJA MAJHI //

79 CMP/0000160/2020 KRUSHNA CHANDRA DHADA DEBARAJ MOHANTY  / /

VS VS ()

NIDHI @ NIYATI DHADA //
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80 CMP/0000161/2020 DIPTI @ TIA BARIK SURYAKANTA DWIBEDI  / /

VS VS ()

UMASHANKAR BARIK //

81 CONTC/0000463/2020 LAXMIDHAR MOHANTY MANAS PATI  / /

VS VS ()

SURENDRA KUMAR //

82 CONTC/0000464/2020 JAYARAM SAHU ADV  / /

VS VS ()

G.MATHI VATHANAN //

83 CONTC/0000465/2020 RAMA CHANDRA BAGH ADV  / /

VS VS ()

SANJAT KUMAR SAHU //

84 CONTC/0000466/2020 SASMITA PANDA ADV  / /

VS VS ()

NIKUNJA BIHARI DHAL //

85 CONTC/0000467/2020 KRUSHNA CHARAN PANIGRAHY P.K.PATTANAYAK  / /

VS VS ()

CHITRA ARUMUGAM //

86 CONTC/0000468/2020 BANAMALI SAHOO P.K.PATTANAYAK  / /

VS VS ()

CHITRA ARUMUGAM //

87 CONTC/0000469/2020 KARUNAKAR BHOI ADV  / /

VS VS ()

SURENDRA KUAMR //

88 CONTC/0000470/2020 MADHAB CHANDRA BEHERA ADV  / /

VS VS ()

RAMA CHANDRA ACHARYA //

89 CONTC/0000471/2020 MADHAB CHANDRA BEHERA ADV  / /

VS VS ()

RAMA CHANDRA ACHARYA //

90 CONTC/0000472/2020 PARBATI GOUDU @ DALAI ADV  / /

VS VS ()

PRIYA RANJAN PRUSTY //

91 CONTC/0000473/2020 CHANDRA SEKHAR MOHANTY ADV  / /
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VS VS ()

NILU MOHAPATRA //

92 CONTC/0000474/2020 JAYASHREE SETHI ADV  / /

VS VS ()

CHITHRA ARUMUGAM //

93 CONTC/0000475/2020 JUGAL KISHORE SAHOO ADV  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //

94 CONTC/0000476/2020 HIMANSU BHUSAN DHAL ADV  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //

95 CONTC/0000477/2020 AJAY KUMAR PARIDA ADV  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //

96 CONTC/0000478/2020 KAILASH CHANDRA BEHERA ADV  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //

97 CONTC/0000479/2020 SRINIBAS MALLICK ADV  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //

98 CONTC/0000480/2020 SARATA CHANDRA SAHOO ADV  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //

99 CONTC/0000481/2020 INDRAMANI PANDA ADV  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //

100 CONTC/0000482/2020 RAMA CHANDRA MAHANTY ADV  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //

101 CONTC/0000483/2020 RASHMITA MANGARAJ ADV  / /

VS VS ()

CHITHRA ARUMUGAM //

102 CONTC/0000484/2020 KAILASH CHANDRA BARAL ADV  / /

VS VS ()
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PRADIPTA KUMAR MOHANTY //

103 CONTC/0000485/2020 BINOD DAS ADV  / /

VS VS ()

BIRA BIKRAM YADAV //

104 CONTC/0000486/2020 KHAGESWAR SAHU ADV  / /

VS VS ()

CHITRA ARUMUGAM //

105 CONTC/0000487/2020 BABAJI KHUNTIA ADV  / /

VS VS ()

R.N.SETH //

106 CONTC/0000488/2020 SANJUKTA BEHERA ADV  / /

VS VS ()

CHITRA ARUMUGAM //

107 CONTC/0000489/2020 ASHOK KUMAR RATH BISWAJIT PASAYAT  / /

VS VS ()

BALWANT SINGH //

108 CONTC/0000490/2020 RAMESH CH.BEHERA ADV  / /

VS VS ()

G.MATHI VATHANAN //

109 CONTC/0000491/2020 DR.SWAPAN KUMAR KARAK PRAFULLA KUMAR RATH  / /

VS VS ()

ANIMESH BISWAS //

110 CONTC/0000492/2020 DHIREN KUMAR PRADHAN DINESH KUMAR PANDA  / /

VS VS ()

SASWATA MISHRA //

111 CONTC/0000493/2020 SOUMYA RANJAN JENA CHITTARANJAN PATTANAIK  / /

VS VS ()

RMESH CHANDRA PANDA //

112 CONTC/0000494/2020 JAYANTA KUMAR MOHANTA ADV  / /

VS VS ()

CHITHRA ARUMUGAM //

113 CONTC/0000495/2020 UPENDRA MALIK SATYA NARAYAN MISHRA-4  / /

VS VS ()

SUSHREETA TUDU //
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114 CONTR/0000006/2020 CPC CORPORATION LTD RAJJEET ROY  / /0

VS VS ()

ADDL. DEPUTY COMMISSIONER OF POLICE //

115 CONTR/0000007/2020 NARAHARI ROUT AMIT PRASAD BOSE  / /0

VS VS ()

NARENDRA KUMAR SAHOO //

116 CRLA/0000113/2020 MAHESWAR BHOI @ PENGUDU H.N.MOHAPATRA NIMAPADA /223 /2017

VS VS ()

STATE OF ODISHA //

117 CRLA/0000114/2020 JITU PARIDA AMIT KU. NATH ANGUL TOWN /260 /2015

VS VS ()

STATE OF ODISHA //

118 CRLA/0000115/2020 SASWAT KESHARI JENA SASHIBHUSAN DAS  / /0

VS VS ()

STATE OF ODISHA(VIG.) //

119 CRLMC/0000411/2020 PRABIR KHATUA BISWARANJAN DALAI  / /0

VS VS ()

STATE OF ODISHA //

120 CRLMC/0000412/2020 MUNA@MANOJ KUMAR SETHY BISWARANJAN DALAI BALIKUDA /27 /2003

VS VS ()

STATE OF ODISHA //

121 CRLMC/0000413/2020 MOHAMMAD RAJA@MD.RAJA ARIJEET MISHRA KAKIRIGUMMA /46 /2015

VS VS ()

STATE OF ODISHA //

122 CRLMC/0000414/2020 SUNIL KUMAR BEHERA SURESH KUMAR JENA BSL - I /64 /2009

VS VS ()

STATE OF ODISHA //

123 CRLMC/0000415/2020 LACHMAN PARAJA ARIJEET MISHRA  / /0

VS VS ()

STATE OF ODISHA //

124 CRLMC/0000416/2020 KRUTIBAS PRADHAN@PADHAN B.S.DASPARIDA BINIKA /44 /2013

VS VS ()

STATE OF ODISHA //

125 CRLMC/0000417/2020 SASMITA SAHOO ASHOK KUMAR SARANGI BINJHARPUR /279 /2018
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VS VS ()

IIC,BINJHARPUR //

126 CRLMC/0000418/2020 CHOUDHURI BESHRA B.S.DASPARIDA BALLIGUDA /128 /2014

VS VS ()

STATE OF ODISHA //

127 CRLMC/0000419/2020 RAJEEV PATRA PRASANNA KUMAR PARHI  / /0

VS VS ()

STATE OF ODISHA //

128 CRLMC/0000420/2020 RANJAN ROUT PURUSOTTAM CHULI RAJNAGAR /98 /2018

VS VS ()

STATE OF ODISHA //

129 CRLMC/0000421/2020 BIBHUTI BHUSHAN JHANKAR@BIBHUTI JHANKARB.R.TRIPATHY DEOGARH /174 /2001

VS VS ()

STATE OF ODISHA //

130 CRLMC/0000422/2020 JHUNU BISOI BISWA RANJAN SAHOO PURUSHOTTAMPUR /117 /2007

VS VS ()

STATE OF ODISHA //

131 CRLMC/0000423/2020 SANJAY KUMAR BEHERA RAGHUNARH DASMOHAPATRA BANKI /298 /2018

VS VS ()

STATE OF ODISHA //

132 CRLMC/0000424/2020 BASANTA PANDA D.P.JENA  / /0

VS VS ()

STATE OF ODISHA //

133 CRLMC/0000425/2020 RAJENDRA ACHARYA @ RAJENDRA KUMAR ACHARYASMRUTI RANJAN MOHAPATRA  / /0

VS VS ()

DHARITRI MISHRA //

134 CRLMC/0000426/2020 MANORANJAN SAHOO UMESH CHANDRA DORA RAJKANIKA /169 /2017

VS VS ()

STATE OF ODISHA //

135 CRLMC/0000427/2020 BIRUPAKSHYA SETHI FEROJ AHMMED  / /0

VS VS ()

JHILIBALA JENA //

136 CRLMC/0000428/2020 LITUNA NAYAK M/S.UMESH CHANDRA DORA MAHILA P.S. BUXIBAZAR /9 /2017

VS VS ()
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STATE OF ODISHA //

137 CRLMC/0000429/2020 JITU@DEBI PRASAD SINGH NIKUNJA KUMAR ROUT TIRTOL /69 /2012

VS VS ()

STATE OF ODISHA //

138 CRLMC/0000430/2020 GURUCHARAN MOHAPATRA JUGALA KISHORE PANDA PARJANG /181 /2018

VS VS ()

STATE OF ODISHA //

139 CRLMC/0000431/2020 RABINDRA NATH NAYAK SABYASACHI JENA KISSANNAGAR PS /133 /2016

VS VS ()

STATE OF ODISHA //

140 CRLMC/0000432/2020 SUBRAT PATTNAIK AJAYA KUMAR JENA PIPLI /49 /1996

VS VS ()

STATE OF ODISHA //

141 CRLMC/0000433/2020 PRUTHIRAJ SAHOO SURYAKANTA DASH PATTAMUNDAI /122 /2015

VS VS ()

STATE OF ODISHA //

142 CRLMC/0000434/2020 KRUSHNA BISOI @KRUSHNA BISOYI S.K.BHANJADEO KODALA /40 /2010

VS VS ()

STATE OF ODISHA //

143 CRLMC/0000435/2020 AJAYA AMAT@ALI SURESH KUMAR JENA BINIKA /89 /2013

VS VS ()

STATE OF ODISHA //

144 CRLMC/0000436/2020 SUDARSAN MALLICK GOPABANDHU MISRA  / /0

VS VS ()

STATE OF ODISHA //

145 CRLMP/0000199/2020 PRASANTA JENAMANI P.K.MAHARAJ  / /0

VS VS ()

STATE OF ORISSA //

146 CRLMP/0000200/2020 PUSPALATA BARIK NIRMAL RANJAN ROUTRAY  / /0

VS VS ()

S.P, PURI //

147 CRLMP/0000201/2020 KHIROD CHANDRA MALLICK ASHIS KUMAR MISHRA  / /0

VS VS ()

STATE OF ORISSA //
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148 CRLMP/0000202/2020 NABIN PRADHAN SATYABRATA PRADHAN  / /0

VS VS ()

STATE OF ODISHA //

149 CRLMP/0000203/2020 SUJIT KUMAR PATRA S.S.JENA  / /0

VS VS ()

STATE OF ODISHA //

150 CRLMP/0000204/2020 ASHALATA MALLIK RAKESH SAHU  / /0

VS VS ()

STATE OF ORISSA //

151 CRLMP/0000205/2020 APARNA KUMARI KATHUA KRUSHNA CHANDRA MOHAPATRA  / /0

VS VS ()

STATE OF ODISHA //

152 CRLMP/0000206/2020 BRAJAKISHORE DASH AMITAV MOHANTY  / /0

VS VS ()

STATE OF ORISSA //

153 CRLMP/0000207/2020 GAGAN SIAL NIRANJAN SINGH 1  / /0

VS VS ()

STATE OF ODISHA //

154 CRLREV/0000110/2020 SAYEDA @ SAYED ABDUL MOQUIT P.R.SINGH SPL.TASK FORCE /6 /2018

VS VS ()

STATE OF ODISHA //

155 CRLREV/0000111/2020 SAYED DILSASD ALI @ SYED P.R.SINGH SPL.TASK FORCE /6 /2018

VS VS ()

STATE OF ODISHA //

156 CRLREV/0000112/2020 SUBRAT KUMAR DASH ARIJEET MISHRA KEONJHAR SADAR /393 /2019

VS VS ()

STATE OF ODISHA //

157 CRLREV/0000113/2020 JAYANTA KUMAR DAS SOBHAN PANIGRAHI  /104 /2016

VS VS ()

STATE OF ODISHA //

158 CRLREV/0000114/2020 SAYED DILSAD ALI DEEPAK KU SAHOO SPL.TASK FORCE /06 /2018

VS VS ()

STATE OF ODISHA //

159 CRLREV/0000115/2020 ABHIJIT MOHANTY @ AVIJIT MOHANTY DEEPAK KU SAHOO SPL.TASK FORCE /06 /2018
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VS VS ()

STATE OF ODISHA //

160 CRLREV/0000116/2020 BISWAJIT SWAIN DEEPAK KU SAHOO SPL.TASK FORCE /06 /2018

VS VS ()

STATE OF ODISHA //

161 CRLREV/0000117/2020 FAKEHA FIRDOSH DEEPAK KU SAHOO SPL.TASK FORCE /06 /2018

VS VS ()

STATE OF ODISHA //

162 CRLREV/0000118/2020 SAYED JAHED ALI DEEPAK KU SAHOO SPL.TASK FORCE /06 /2018

VS VS ()

STATE OF ODISHA //

163 CRLREV/0000119/2020 IDA MOHAMMAD DEEPAK KU SAHOO SPL.TASK FORCE /06 /2018

VS VS ()

STATE OF ODISHA //

164 CRLREV/0000120/2020 HIMANSU DAS H.N.MOHAPATRA  / /0

VS VS ()

LAXMI PRIYA DAS //

165 CRLREV/0000121/2020 RANU @ RASHMIREKHA RATHA @ RASHMI PRAVA RATHDILLIP MOHANTY DHENKANAL TOWN /248 /2012

VS VS ()

STATE OF ODISHA //

166 CRLREV/0000122/2020 DEEPAK RANJAN DAS UDIT RANJAN JENA  / /0

VS VS ()

RARASHREE RABI RANAYA @ SANIA NANDA //

167 FAO/0000132/2020 KIRAN KU.MOHAPATRA PRASANTA KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

168 FAO/0000133/2020 JATINDRA KU.DANDIA PRASANTA KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

169 FAO/0000134/2020 SULEMAN KHAN DHANANJAYA MUND  / /

VS VS ()

UNION OF INDIA //

170 FAO/0000135/2020 SANTOSH KU.SAHOO DHANANJAYA MUND  / /

VS VS ()
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UNION OF INDIA //

171 FAO/0000136/2020 UNION OF INDIA ADITYA NARAYAN RAY  / /

VS VS ()

SUBAL LENKA @ BHABA //

172 ITA/0000009/2020 ODISHA STATE BEVERAGE CORPORTATION LTD.PRAJNARAJ MOHANTY  / /

VS VS ()

ACITY, CORPORATE CIRLCE 1(2), BHUBANESWAR //

173 RPFAM/0000042/2020 RANJIT KU.BEHERA DILIP KUMAR SAHU  / /

VS VS ()

NITYAPRIYA SETHI //

174 RPFAM/0000043/2020 BIBHU RANJAN PATRA MANOJ KUMAR MOHANTY  / /

VS VS ()

SUPRAVA PATRA //

175 RPFAM/0000044/2020 SWARNALATA MALLICK R.K.SAMANTASINGHAR  / /

VS VS ()

BENUDHAR MALLICK //

176 RSA/0000049/2020 JYOSTNAMAYEE SATPATHY PRAFULLA KUMAR RATH  / /

VS VS ()

BHANUMATI PANDA //

177 RVWPET/0000112/2020 STATE OF ODISHA SR.S.C.(S AND ME)  / /

VS VS ()

RADHAKANTA MISHRA //

178 RVWPET/0000113/2020 STATE OF ODISHA SR.S.C.(S AND ME)  / /

VS VS ()

KSHIROD CHANDRA SINGH //

179 RVWPET/0000114/2020 STATE OF ODISHA SR.S.C. (S AND ME)(  / /

VS VS ()

BAISHNAB CHARAN DAS //

180 RVWPET/0000115/2020 STATE OF ODISHA SR.S.C. (S AND ME)  / /

VS VS ()

RAMESH PRASAD SINGH //

181 RVWPET/0000116/2020 UNION OF INDIA BIBEKANANDA NAYAK (CENTRAL GOVT. COUNSEL)(O.H.C.) / /

VS VS ()

REGISTER, C.A.T.,CUTTACK //
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182 RVWPET/0000117/2020 STATE OF ODISHA SR.S.C. (S AND ME)  / /

VS VS ()

SANAND ROUT //

183 RVWPET/0000118/2020 SREE RADHA GOVINDA DEV BIJE AMIT PRASAD BOSE  / /

VS VS ()

SUMAN BHAGAT //

184 RVWPET/0000119/2020 LN METALLICS LTD. SREEJIT MOHANTY  / /

VS VS ()

ODISHA MINING CORPORATION LTD. //

185 TRP(C)/0000045/2020 DHARITRI BEHERA SAMVIT MOHANTY  / /

VS VS ()

SANTOSH KU.DAKUA //

186 TRPCRL/0000017/2020 SUJITH KUMAR PATRO S.S.JENA  / /0

VS VS ()

STATE OF ODISHA //

187 WA/0000076/2020 BHASKAR CH.MOHAPATRA SURENDRA NATH PANDA  / /

VS VS ()

UCO BANK //

188 WA/0000077/2020 KAUSHALYA DEI DURGESH NARAYAN RATH  / /

VS VS ()

GRIDCO //

189 WA/0000078/2020 ODISHA POWER GENERATION CORPORATION LTD.BIBHU PRASAD PANDA  / /

VS VS ()

REGIONAL PROVIDENT FUND COMMISSIONER //

190 WP(C)/0004958/2020 LAXMAN KANDI M/S.SUBASH CHANDRA PUSPALAKA  / /

VS VS ()

THE STATE OF ODISHA //

191 WP(C)/0004959/2020 RITANJALI GIRI @ PAUL GOPINATH SETHI  / /

VS VS ()

STATE OF ODISHA //

192 WP(C)/0004960/2020 MANORAMA MOHANTY SUBASH CHANDRA PUSPALAKA  / /

VS VS ()

THE STATE OF ODISHA //

193 WP(C)/0004961/2020 SUKANTI ROUT GOPINATH SETHI  / /
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VS VS ()

STATE OF ODISHA //

194 WP(C)/0004962/2020 BABAJI CHARAN CHANDUA M/S.SUBASH CHANDRA PUSPALAKA  / /

VS VS ()

THE STATE OF ODISHA //

195 WP(C)/0004963/2020 CHITARANJAN JENA SUBASH CHANDRA PUSPALAKA  / /

VS VS ()

THE STATE OF ODISHA //

196 WP(C)/0004964/2020 GYANENDRA SENAPATI SUBASH CHANDRA PUSPALAKA  / /

VS VS ()

THE STATE OF ODISHA //

197 WP(C)/0004965/2020 TAPAN KUMAR PADHI M/S.SUBASH CHANDRA PUSPALAKA  / /

VS VS ()

THE STATE OF ODISHA //

198 WP(C)/0004966/2020 PRAGATIBALA PADHI SUBASH CHANDRA PUSPALAKA  / /

VS VS ()

THE STATE OF ODISHA //

199 WP(C)/0004967/2020 SAMIR KUMAR BISWAL SUBASH CHANDRA PUSPALAKA  / /

VS VS ()

THE STATE OF ODISHA //

200 WP(C)/0004968/2020 MANASI MISHRA M/S.SUBASH CHANDRA PUSPALAKA  / /

VS VS ()

THE STATE OF ODISHA //

201 WP(C)/0004969/2020 PRAVAT CHANDRA KAR SUBASH CHANDRA PUSPALAKA  / /

VS VS ()

THE STATE OF ODISHA //

202 WP(C)/0004970/2020 NARMADA KUMARI DALAI SUBASH CHANDRA PUSPALAKA  / /

VS VS ()

THE STATE OF ODISHA //

203 WP(C)/0004971/2020 BIDYADHAR MAHARANA SUBASH CHANDRA PUSPALAKA  / /

VS VS ()

THE STATE OF ODISHA //

204 WP(C)/0004972/2020 RUDRA NARAYAN  DIXIT M/S.SUBASH CHANDRA PUSPALAKA  / /

VS VS ()
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THE STATE OF ODISHA //

205 WP(C)/0004973/2020 MADAN MOHAN SAHU MANAS PATI  / /

VS VS ()

STATE OF ORISSA //

206 WP(C)/0004974/2020 PRATIMA BARIK M/S.SUBASH CHANDRA PUSPALAKA  / /

VS VS ()

THE STATE OF ODISHA //

207 WP(C)/0004975/2020 BRUNDABAN ROUT MANAS PATI  / /

VS VS ()

STATE OF ORISSA //

208 WP(C)/0004976/2020 SIBA PRASAD NANDA TRILOCHAN NANDA  / /

VS VS ()

STATE OF ODISHA //

209 WP(C)/0004977/2020 SRINIBASH ROUT MANAS PATI  / /

VS VS ()

STATE OF ORISSA //

210 WP(C)/0004978/2020 PRADEEP KUMAR MUDULI M/S.RAMA KRISHNA BISOI  / /

VS VS ()

STATE OF ODISHA //

211 WP(C)/0004979/2020 PRAMOD NAYAK MANAS PATI  / /

VS VS ()

STATE OF ORISSA //

212 WP(C)/0004980/2020 GITANJALI PATI M/S. ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

213 WP(C)/0004981/2020 PURNA CHANDRA MOHANTY MANAS PATI  / /

VS VS ()

STATE OF ORISSA //

214 WP(C)/0004982/2020 ANANTA KISHORE JENA MANAS PATI  / /

VS VS ()

STATE OF ORISSA //

215 WP(C)/0004983/2020 HEMANTA KUMAR SAHU M/S.ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //
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216 WP(C)/0004984/2020 RANJIT RANJAN MOHANTY MANAS PATI  / /

VS VS ()

STATE OF ORISSA //

217 WP(C)/0004985/2020 BASUDEV SAHOO MANAS PATI  / /

VS VS ()

STATE OF ORISSA //

218 WP(C)/0004986/2020 GOPABANDHU DEVELOPMENT SOCIETY M/S.SATYANARAYAN MISHRA  / /

VS VS ()

STATE OF ODISHA //

219 WP(C)/0004987/2020 MOTILAL MATARI RAJJEET ROY  / /

VS VS ()

STATE OF ODISHA //

220 WP(C)/0004988/2020 BAIDHAR HEMBRAM M/S. SURENDRA NATH PANDA  / /

VS VS ()

UCO BANK, GENERAL MANAGER //

221 WP(C)/0004989/2020 AMRESH KUMAR DASH M/S. SATYABRATA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

222 WP(C)/0004990/2020 JAYAPAL BANKA RAJJEET ROY  / /

VS VS ()

STATE OF ODISHA //

223 WP(C)/0004991/2020 ANANTA CHARAN NAIK M/S.DINESH KUMAR PANDA  / /

VS VS ()

STATE OF ORISSA //

224 WP(C)/0004992/2020 DR.BIPLAB SAHU M/S.SAMEER KU.DAS  / /

VS VS ()

STATE OF ODISHA //

225 WP(C)/0004993/2020 BIPLAB SAHU M/S.SAMEER KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

226 WP(C)/0004994/2020 SIMITA DHADA BIRAJA PRASANNA DAS  / /

VS VS ()

THE COMMISSIONER-CUM-SECRETARY, GOVT.OF ODISHA //

227 WP(C)/0004995/2020 DR.SMITA NAYAK M/S.SAMEER KUMAR DAS  / /
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VS VS ()

STATE OF ODISHA //

228 WP(C)/0004996/2020 ACHYUTANANDA SWAIN M/S.ANTARYAMI SWAIN  / /

VS VS ()

STATE OF ODISHA //

229 WP(C)/0004997/2020 AMOT ORAM M/S.ANUPRODHA SINGH  / /

VS VS ()

STATE OF ODISHA //

230 WP(C)/0004998/2020 SUSHAMA MALIK M/S.MEENAJ KAKALIA  / /

VS VS ()

STATE OF ODISHA //

231 WP(C)/0004999/2020 M/S. MAHAVINAYAK ROADWAYS M/S.BIJAY PANDA  / /

VS VS ()

THE AUTHORISED OFFICER BANK OF BARODA //

232 WP(C)/0005000/2020 O.KRISHNA MURTY DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

233 WP(C)/0005001/2020 UDDHAB THELA RAJJEET ROY  / /

VS VS ()

STATE OF ODISHA //

234 WP(C)/0005002/2020 P.NAGESWAR RAO DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

235 WP(C)/0005003/2020 PRASANNA KUMAR SAHU M/S.PRASANTA KUMAR SAHOO  / /

VS VS ()

DIRECTOR GENERAL OF POLICE //

236 WP(C)/0005004/2020 BENU KANDI M/S.SANDEEP RATH  / /

VS VS ()

STATE OF ODISHA //

237 WP(C)/0005005/2020 BIGNESHRAJ PATASANI M/S. H.N.MOHAPATRA  / /

VS VS ()

BHARAT PETROLEUM CORPORATION LTD. //

238 WP(C)/0005006/2020 MINARANI ROUT M/S.GAUTAM KUMAR DASH  / /

VS VS ()
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AUTHORIZED OFFICER UCO BANK //

239 WP(C)/0005007/2020 M/S.NATIONAL ALUMINUM COMPANY LTD. M/S.R.K.RATH  / /

VS VS ()

M/S ORISSA COAL CHEM. PVT.LTD. //

240 WP(C)/0005008/2020 SATYANARAYAN DAS M/S.BISWABIHARI MOHANTY  / /

VS VS ()

STATE OF ODISHA //

241 WP(C)/0005009/2020 ANJULATA MOHAPATRA SUSHANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ORISSA //

242 WP(C)/0005010/2020 PURNANANDA MOHANTY M/S.BISWABIHARI MOHANTY  / /

VS VS ()

STATE OF ODISHA //

243 WP(C)/0005011/2020 HIMADRI CHARAN BISWAL SUSHANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ORISSA //

244 WP(C)/0005012/2020 MEENA PATRA MOHENDRA KUMAR MOHAPATRO  / /

VS VS ()

STATE OF ODISHA //

245 WP(C)/0005013/2020 SANDHYARANI DASH M/S.B.K.MISHRA  / /

VS VS ()

STATE OF ODISHA //

246 WP(C)/0005014/2020 RANJAN KUMAR SATPATHY M/S.LALATENDU SAMAL  / /

VS VS ()

PRINCIPAL SECRETARY TO GOVT.ODISHA //

247 WP(C)/0005015/2020 PURNA CHANDRA DEHURY M/S.LALATENDU SAMAL  / /

VS VS ()

PRINCIPAL SECRETARY TO GOVT.OF ODISHA //

248 WP(C)/0005016/2020 PRAFULLA KUMAR SAHOO BIJAYA KUMAR PARIDA (2)  / /

VS VS ()

STATE OF ODISHA //

249 WP(C)/0005017/2020 PURNA CHANDRA DEHURY M/S.LALATENDU SAMAL  / /

VS VS ()

PRINCIPAL SECRETARY TO GOVT.OF ODISHA //
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250 WP(C)/0005018/2020 BRAJENDRA NATH DAS M/S.BIJAYA KUMAR PARIDA(2)  / /

VS VS ()

STATE OF ODISHA //

251 WP(C)/0005019/2020 BHARAT CHANDRA PANDA M/S.MILAN KUMAR BADU  / /

VS VS ()

STATE OF ODISHA //

252 WP(C)/0005020/2020 RADHA MOHAN MOHANTY M/S.BIJAYA KUMAR PARIDA(2)  / /

VS VS ()

STATE OF ODISHA //

253 WP(C)/0005021/2020 GOURANGA OJHA M/S.BIJAYA KUMAR PARIDA(2)  / /

VS VS ()

STATE OF ODISHA //

254 WP(C)/0005022/2020 CHOUDHURI JAGADISH JENA M/S.S.D.DAS  / /

VS VS ()

STATE OF ODISHA //

255 WP(C)/0005023/2020 CHITTA RANJAN MISHRA M/S.BIJAYA KUMAR PARIDA (2)  / /

VS VS ()

STATE OF ODISHA //

256 WP(C)/0005024/2020 ASHOK KUMAR DAS M/S. B.S.DASPARIDA  / /

VS VS ()

AUTHORIZED OFFICER //

257 WP(C)/0005025/2020 SUSANTA KUMAR BHAL M/S.SUSANTA KUMAR TRIPATHY  / /

VS VS ()

STATE OF ODISHA //

258 WP(C)/0005026/2020 MURALIDHAR PANDA M/S.BIJAYA KUMAR PARIDA (2)  / /

VS VS ()

STATE OF ODISHA //

259 WP(C)/0005027/2020 KUMARI MALATI DEHURY M/S.SRIKAR KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

260 WP(C)/0005028/2020 MAMNI PATRA M/S.BIJAYA KUMAR PARIDA (2)  / /

VS VS ()

THE COLLECTOR-CUM-DISTRICT MAGISTRATE, BALASORE //

261 WP(C)/0005029/2020 NARAYAN CHANDRA SAHOO BHAKTA RANJAN BARIK  / /
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VS VS ()

STATE OF ODISHA //

262 WP(C)/0005030/2020 AKRURA SAHOO M/S.BIJAYA KUMAR PARIDA(2)  / /

VS VS ()

STATE OF ORISSA //

263 WP(C)/0005031/2020 KUBERA BARIK M/S.SOUBHAGYA KUMAR DASH  / /

VS VS ()

STATE OF ODISHA //

264 WP(C)/0005032/2020 M/S.HINDUSTAN RETREADINGS M/S.DEVASHIS PANDA  / /

VS VS ()

THE OMBUDSMAN II //

265 WP(C)/0005033/2020 DURYODHAN NAYAK M/S.B.N.PARIDA  / /

VS VS ()

THE COMMISSIONER ENDOWMENT, ODISHA //

266 WP(C)/0005034/2020 MOHAMMED FAHIM M/S.B.P.MOHANTY  / /

VS VS ()

THE COMMISSIONER OF CT AND GST, ODISHA //

267 WP(C)/0005035/2020 BASANTI NAYAK M/S.T.PANIGRAHI  / /

VS VS ()

STATE OF ODISHA //

268 WP(C)/0005036/2020 LOKANATH SARANGI M/S.T.PANIGRAHI  / /

VS VS ()

STATE OF ODISHA //

269 WP(C)/0005037/2020 BIKRAM KESHARI NAYAK M/S.SANJAT DAS  / /

VS VS ()

OM NAMASHIVAYA TRAVELS //

270 WP(C)/0005038/2020 KHETRABASI DEBATA M/S.SIBA SANKAR SAMANTARAY  / /

VS VS ()

STATE OF ODISHA //

271 WP(C)/0005039/2020 SANJAY KUMAR SWAIN M/S.SANJAT DAS  / /

VS VS ()

KALINGA ACHYUTA TRAVELS //

272 WP(C)/0005040/2020 PURNA CHANDRA SAMANTARAY B//M/S.BIPLAB  MOHANTY  / /

VS VS ()
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STATE OF ODISHA //

273 WP(C)/0005041/2020 SANTOSH KUMAR MAHARANA M/S.SUKANTA KUMAR DALAI  / /

VS VS ()

CHIEF MANAGER AND AO, ALLAHABAD BANK //

274 WP(C)/0005042/2020 PRAVAS CHANDRA MANDAL ALOK KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

275 WP(C)/0005043/2020 LOKANATH NAHAK M/S.PRASANTA KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

276 WP(C)/0005044/2020 GOURANG CHARAN MAHARAJ M/S.SUKANTA KUMAR DALAI  / /

VS VS ()

STATE OF ORISSA //

277 WP(C)/0005045/2020 RAMA CHANDRA SAHOO M/S.PRADEEP KU. PARIDA  / /

VS VS ()

THE MANAGING DIRECTOR //

278 WP(C)/0005046/2020 UGRESAN JENA ALOK KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

279 WP(C)/0005047/2020 AMAR  SAHOO M/S.PRADEEP KU.PARIDA  / /

VS VS ()

THE MANAGING DIRECTOR //

280 WP(C)/0005048/2020 KULAMANI BARAL M/S.BIJAYA KU.BEHERA  / /

VS VS ()

STATE OF ODISHA //

281 WP(C)/0005049/2020 NITYANANNDA @ NITYANANDA BHUYAN M/S.BIKASH JENA  / /

VS VS ()

STATE OF ODISHA //

282 WP(C)/0005050/2020 MADHABANANNDA @ MADHABANANDA BHUYANM/S.BIKASH JENA  / /

VS VS ()

STATE OF ODISHA //

283 WP(C)/0005051/2020 RABINDRA GHADEI M/S. ARJUNA CH.BEHERA  / /

VS VS ()

STATE OF ODISHA //
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284 WP(C)/0005052/2020 SIDHESWAR NAIK M/S.ARJUNA CH.BEHERA  / /

VS VS ()

STATE OF ODISHA //

285 WP(C)/0005053/2020 ADHIKARI PRADHAN KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

286 WP(C)/0005054/2020 DR.PRAMOD KUMAR SATAPATHY M/S.GOPAL KRISHNA BEHERA  / /

VS VS ()

STATE OF ODISHA //

287 WP(C)/0005055/2020 PRATAP CHANDRA SETHI KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

288 WP(C)/0005056/2020 DR.PRAMOD KUMAR SATAPATHY M/S.GOPAL KRISHNA BEHERA  / /

VS VS ()

STATE OF ODISHA //

289 WP(C)/0005057/2020 GOURANGA CHARAN NAIK KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

290 WP(C)/0005058/2020 SURESH TRIPATHY M/S. SHIBANI SANKAR PRADHAN  / /

VS VS ()

UNION OF INDIA //

291 WP(C)/0005059/2020 THE UTKAL UNIVERSITY M/S. GURU PRASAD MOHANTY  / /

VS VS ()

THE PRESIDING OFFICER,INDUSTRIAL TRIBUNAL //

292 WP(C)/0005060/2020 JYOTIPRAVA SAHU KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

293 WP(C)/0005061/2020 JYOTI PRAKASH MOHAPATRA KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

294 WP(C)/0005062/2020 ANIL KUMAR PADHI M/S.P.R.CHHATOI  / /

VS VS ()

STATE OF ODISHA //

295 WP(C)/0005063/2020 GANAPATI JENA M/S.P.R.CHHATOI  / /
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VS VS ()

STATE OF ODISHA //

296 WP(C)/0005064/2020 TAPAS KUMAR PARIDA KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

297 WP(C)/0005065/2020 DEBENDRANATH PRUSTY M/S.P.R.CHHATOI  / /

VS VS ()

STATE OF ODISHA //

298 WP(C)/0005066/2020 NRUSINGHA CHARANA MOHANTY M/S.NIRMAL KUMAR SEN  / /

VS VS ()

UNION OF INDIA //

299 WP(C)/0005067/2020 PRAMOD KUMAR SAHU M/S. HEMANATA KUMAR MUND  / /

VS VS ()

THE STATE OF ODISHA //

300 WP(C)/0005068/2020 MALATI MOHANTA M/S.NIRANJAN LENKA  / /

VS VS ()

STATE OF ODISHA //

301 WP(C)/0005069/2020 ASHOK KUMAR DAS M/S.SUBASH CHANDRA PANI  / /

VS VS ()

UNION OF INDIA //

302 WP(C)/0005070/2020 RAMANI PRADHAN M/S.NIRANJAN LENKA  / /

VS VS ()

STATE OF ODISHA //

303 WP(C)/0005071/2020 BASANTA KUMAR MAJHI M/S.SUBASH CHANDRA PANI  / /

VS VS ()

UNION OF INDIA //

304 WP(C)/0005072/2020 MAHESH CHANDRA DAS BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

305 WP(C)/0005073/2020 JADUNATH GIRI BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ORISSA //

306 WP(C)/0005074/2020 PRADEEP KUMAR MOHANTY M/S.SUBASH CHANDRA PANI  / /

VS VS ()

Page 27/48



ORISSA HIGH COURT

FILING REPORT AS ON :10/02/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

STATE OF ODISHA //

307 WP(C)/0005075/2020 GOPAL KRUSHNA MOHANTY BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ORISSA //

308 WP(C)/0005076/2020 JAGAANNATH PADHAN M/S.G.N.SAHU  / /

VS VS ()

BALANGIR DISTRICT CENTRAL COOPERATIVE SOCIETY BANK LTD. //

309 WP(C)/0005077/2020 PRAKASH CHANDRA PRADHAN BIJAYA KUMAR BEHERA 1  / /

VS VS ()

STATE OF ODISHA //

310 WP(C)/0005078/2020 DR.KELANATH SETHI M/S.SAMARENDRA PATTANAIK  / /

VS VS ()

STATE OF ORISSA //

311 WP(C)/0005079/2020 BIJAY KUMAR SAHOO KALI PRASANNA MISHRA  / /

VS VS ()

STATE OF ODISHA //

312 WP(C)/0005080/2020 SANJEEB KUMAR NAIK KALI PRASANNA MISHRA  / /

VS VS ()

STATE OF ODISHA //

313 WP(C)/0005081/2020 BINOD KUMAR DALAI SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE OF ODISHA //

314 WP(C)/0005082/2020 ORIPOL INDUSTRIES LTD. M/S.ANJAN KUMAR BISWAL  / /

VS VS ()

UCO BANK, BALASORE BRANCH //

315 WP(C)/0005083/2020 BIRAJ KUMAR PATTNAIK SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE OF ODISHA //

316 WP(C)/0005084/2020 SACHIDANANDA DHAL M/S.ANJAN KUMAR BISWAL  / /

VS VS ()

STATE OF ODISHA //

317 WP(C)/0005085/2020 DURGA CHARAN NAYAK M/S.SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE OF ODISHA //
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318 WP(C)/0005086/2020 SK.BASRAT ALI M/S.JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

319 WP(C)/0005087/2020 SURESH CHANDRA PANDEY M/S.ARABINDA TRIPATHY  / /

VS VS ()

STATE OF ODISHA //

320 WP(C)/0005088/2020 MANORANJAN SETHY M/S.JITENDRA KUMAR DIGAL  / /

VS VS ()

DEAN AND PRINCIPAL SCB MEDICAL COLLEGE, CTC //

321 WP(C)/0005089/2020 RAJENDRA PATEL M/S.ARABINDA TRIPATHY  / /

VS VS ()

STATE OF ODISHA //

322 WP(C)/0005090/2020 CHINMAYA KUMAR PARHI M/S.JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

323 WP(C)/0005091/2020 KAMALINI DAS M/S.ARABINDA TRIPATHY  / /

VS VS ()

STATE OF ODISHA //

324 WP(C)/0005092/2020 RAMACHANDRA SAMAL M/S.P.K.SATPATHY  / /

VS VS ()

STATE OF ODISHA //

325 WP(C)/0005093/2020 DINABANDHU PATEL M/S. SIDHARTHA DAS  / /

VS VS ()

STATE OF ODISHA //

326 WP(C)/0005094/2020 NARAYAN SAHU ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

327 WP(C)/0005095/2020 PRMALATA SAHOO ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

328 WP(C)/0005096/2020 PRIYARANJAN HOTA M/S.L.K.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

329 WP(C)/0005097/2020 SANATAN ROUT ARUN KUMAR ACHARYA  / /
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VS VS ()

STATE OF ODISHA //

330 WP(C)/0005098/2020 PARAMANANDA ROUT ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

331 WP(C)/0005099/2020 KAMALA KANTA SAHOO BIJAYA KUMAR PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

332 WP(C)/0005100/2020 SAROJINI BEHERA ARUN KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

333 WP(C)/0005101/2020 KAMALA KANTA PANDA M/S.SRIKANTA KUMAR SAHOO  / /

VS VS ()

STATE OF ODISHA //

334 WP(C)/0005102/2020 M/S AB INBEV M/S.TANMAY MISHRA  / /

VS VS ()

STATE POLLUTION CONTROL BOARD, ODISHA //

335 WP(C)/0005103/2020 CHANDRA KANTI KUANR M/S.SRIKANTA KUMAR SAHOO  / /

VS VS ()

STATE OF ODISHA //

336 WP(C)/0005104/2020 ADIKANDA GAMANGO M/S.V.NARASINGH  / /

VS VS ()

STATE OF ODISHA //

337 WP(C)/0005105/2020 NIMAIN MALIK M/S.S.P.SAHOO  / /

VS VS ()

STATE OF ODISHA //

338 WP(C)/0005106/2020 RAJABALLAV SAHOO M/S.S.P.SAHOO  / /

VS VS ()

STATE OF ORISSA //

339 WP(C)/0005107/2020 HARISH @ GIRISH CHANDRA BEHERA M/S. PRAKASH RANJAN BARIK  / /

VS VS ()

THE TAHASILDAR KHUNTA //

340 WP(C)/0005108/2020 SUDHANSU KUMAR SAMAL M/S.DILLIP KUMAR MOHAPATRA  / /

VS VS ()
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STATE OF ORISSA //

341 WP(C)/0005109/2020 BIBHARANI SWAIN @ LENKA M/S.HEMANTA KUMAR RATSINGH  / /

VS VS ()

THE STATE OF ODISHA //

342 WP(C)/0005110/2020 RATI KANTA MALLICK SAMARENDRA PATTNAIK  / /

VS VS ()

TAHASILDAR, TANGI //

343 WP(C)/0005111/2020 RAJANI KANTA NAG M/S.PIYUSH KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

344 WP(C)/0005112/2020 PRAMOD KUMAR BEHERA M/S.RABINDRA KUMAR PATNAIK  / /

VS VS ()

SECRETARY TO GOVT.OF ODISHA //

345 WP(C)/0005113/2020 BICHITRANANDA MAJHI NIRMAL RANJAN ROUTRAY  / /

VS VS ()

UNION OF INDIA //

346 WP(C)/0005114/2020 KISHOR KAANR PRANAB KUMAR SAMANTRAY  / /

VS VS ()

STATE OF ODISHA //

347 WP(C)/0005115/2020 SUREKHA SINGH PRANAB KUMAR SAMANTRAY  / /

VS VS ()

STATE OF ODISHA //

348 WP(C)/0005116/2020 BRUNDABATI MUKHI PRANAB KUMAR SAMANTRAY  / /

VS VS ()

STATE OF ODISHA //

349 WP(C)/0005117/2020 NETRANANDA BARIK PRANAB KUMAR SAMANTRAY  / /

VS VS ()

STATE OF ODISHA //

350 WP(C)/0005118/2020 NALINI SAHOO PRANAB KUMAR SAMANTRAY  / /

VS VS ()

STATE OF ODISHA //

351 WP(C)/0005119/2020 DAMAYANTI DEO PRANAB KUMAR SAMANTRAY  / /

VS VS ()

STATE OF ODISHA //
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352 WP(C)/0005120/2020 CHITTARANJAN MOHANTY PRANAB KUMAR SAMANTRAY  / /

VS VS ()

STATE OF ODISHA //

353 WP(C)/0005121/2020 PUSPALATA BARIK PRANAB KUMAR SAMANTRAY  / /

VS VS ()

STATE OF ODISHA //

354 WP(C)/0005122/2020 SADANANDA PRADHAN PRANAB KUMAR SAMANTRAY  / /

VS VS ()

STATE OF ODISHA //

355 WP(C)/0005123/2020 PRAMILA KUMARI MOHANTY PRANAB KUMAR SAMANTRAY  / /

VS VS ()

STATE OF ODISHA //

356 WP(C)/0005124/2020 RAM CHANDRA SWAIN PRANAB KUMAR SAMANTRAY  / /

VS VS ()

STATE OF ODISHA //

357 WP(C)/0005125/2020 ISWARA CHANDRA BARIK PRANAB KUMAR SAMANTRAY  / /

VS VS ()

STATE OF ODISHA //

358 WP(C)/0005126/2020 PITABASH GOUNTIA PRANAB KUMAR SAMANTRAY  / /

VS VS ()

STATE OF ODISHA //

359 WP(C)/0005127/2020 PABITRA SWAIN PRANAB KUMAR SAMANTRAY  / /

VS VS ()

STATE OF ODISHA //

360 WP(C)/0005128/2020 SRIRAM PRADHAN PRANAB KUMAR SAMANTRAY  / /

VS VS ()

STATE OF ODISHA //

361 WP(C)/0005129/2020 CHHABILA KUMAR TRIPATHY PRANAB KUMAR SAMANTRAY  / /

VS VS ()

STATE OF ODISHA //

362 WP(C)/0005130/2020 FULA SAHU PRANAB KUMAR SAMANTRAY  / /

VS VS ()

STATE OF ODISHA //

363 WP(C)/0005131/2020 RAM CHANDRA PRUSTY M/S.SRINATH MISHRA  / /
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VS VS ()

STATE OF ODISHA //

364 WP(C)/0005132/2020 DEBASISH DASH M/S.TRILOCHAN DASH  / /

VS VS ()

ORISSA POWER TRANSMISSION CORPORATION LTD. //

365 WP(C)/0005133/2020 MURALI KUSULIA M/S.TUSHAR KANTI SATAPATHY  / /

VS VS ()

CHAIRMAN STATE SELECTION BOARD //

366 WP(C)/0005134/2020 SAKIR KHAN M/S.MIRRA GHOSE  / /

VS VS ()

UTKAL GRAMEEN BANK, RAYAGADA //

367 WP(C)/0005135/2020 DEBASIS GIRI M/S.SUMANTA KUMAR NAYAK  / /

VS VS ()

STATE OF ODISHA //

368 WP(C)/0005136/2020 YERRA SOMARAJU M/S. D.P.MOHANTY  / /

VS VS ()

THE TAHASILDAR CUTTACK SADAR //

369 WP(C)/0005137/2020 JITENDRA PRADHAN SUKANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ORISSA //

370 WP(C)/0005138/2020 CHITARANJAN CHAMPATI SUKANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ORISSA //

371 WP(C)/0005139/2020 BACHU KUMAR RAO M/S. D.P.MOHANTY  / /

VS VS ()

THE TAHASILDAR CUTTACK SADAR //

372 WP(C)/0005140/2020 BISWANATH BEHERA SUKANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ORISSA //

373 WP(C)/0005141/2020 RELIANCE HOME FINANCE LTD. ASHOK KUMAR PANIGRAHI  / /

VS VS ()

C.B.I. //

374 WP(C)/0005142/2020 BACHU ANANDA RAO M/S. D.P.MOHANTY  / /

VS VS ()
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THE TAHASILDAR CUTTACK SADAR //

375 WP(C)/0005143/2020 SUBASINI SHRMA M/S.ASHUTOSH PARIJA  / /

VS VS ()

STATE OF ODISHA //

376 WP(C)/0005144/2020 K.SURYANARAYAN RAO M/S.D.P.MOHANTY  / /

VS VS ()

THE TAHASILDAR CUTTACK SADAR //

377 WP(C)/0005145/2020 RAMA DANDASENA ADITYA MISHRA  / /

VS VS ()

THE TAHASILDAR, RAMPUR //

378 WP(C)/0005146/2020 DUSMANT KUMAR DEY M/S.K.MOHAMMAD  / /

VS VS ()

TRANSPORT COMMISSIONER CUM CHAIRMAN //

379 WP(C)/0005147/2020 BIBHURANJAN PARIDA M/S.PURUSOTTAM CHULI  / /

VS VS ()

STATE OF ODISHA //

380 WP(C)/0005148/2020 JYOSHNAMAYI ROUT M/S.PURUSOTTAM CHULI  / /

VS VS ()

STATE OF ODISHA //

381 WP(C)/0005149/2020 TARUN PATTNAIK M/S.PRADEEP KUMAR MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //

382 WP(C)/0005150/2020 ANANDA KUMAR MISHRA PRADEEP KUMAR MAHAPATRA  / /

VS VS ()

ODISHA ADMINISTRATIVE TRIBUNAL //

383 WP(C)/0005151/2020 DEBASMITA SAHU M/S.PRADEEP KUMAR MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //

384 WP(C)/0005152/2020 PRAVAKAR RAUTARAY M/S.DEEPALI MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //

385 WP(C)/0005153/2020 JYOTIRMAYEE PARIJA PRADEEP KUMAR MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //
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386 WP(C)/0005154/2020 SURAJIT PATRA M/S.MD.G.MADANI  / /

VS VS ()

STATE OF ODISHA //

387 WP(C)/0005155/2020 UMAKANTA SWAIN M/S.MD.G.MADANI  / /

VS VS ()

STATE OF ODISHA //

388 WP(C)/0005156/2020 ALEXANADAR SINGH M/S.SAILABALA JENA  / /

VS VS ()

STATE OF ODISHA //

389 WP(C)/0005157/2020 SUBASINI DEI M/S. SUMANTA KUMAR NAYAK  / /

VS VS ()

STATE OF ODISHA //

390 WP(C)/0005158/2020 URMILA SAMANTARAY M/S.DEEPALI MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //

391 WP(C)/0005159/2020 NARESH KUMAR SAHA M/S.PRONOY MOHANTY  / /

VS VS ()

COLLECTOR BALASORE //

392 WP(C)/0005160/2020 BELAMATI SETHI JUGALA KISHORE PANDA  / /

VS VS ()

MANJUTA DIPA //

393 WP(C)/0005161/2020 MARKANDA SAHU M/S. SHASHIBHUSAN BISWAL  / /

VS VS ()

STATE OF ODISHA //

394 WP(C)/0005162/2020 MAA TARINI STREET VENDOR ASSOCIATIONM/S.SRINIVAS MOHANTY  / /

VS VS ()

STATE OF ODISHA //

395 WP(C)/0005163/2020 UNION OF INDIA ANINDYA KU.MISHRA  / /

VS VS ()

KAILASH CHANDRA MAHANTA //

396 WP(C)/0005164/2020 KABITA BARAL M/S.AMIT PRASAD BOSE  / /

VS VS ()

STATE OF ODISHA //

397 WP(C)/0005165/2020 PRAFULLA PANDA M/S.GYANESWAR SATPATHY  / /
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VS VS ()

COLLECTOR-CUM-DM, BHADRAK //

398 WP(C)/0005166/2020 MALAY MALIK NARENDRA KUMAR SAHOO  / /

VS VS ()

STATE OF ODISHA //

399 WP(C)/0005167/2020 DINABANDHU MALIK ASIT KUMAR CHAUDHURY  / /

VS VS ()

STATE OF ODISHA //

400 WP(C)/0005168/2020 MAA LAXMI KHUDRA BEBASAI SANGHA WELFAREM/S.SRINIVAS MOHANTY  / /

VS VS ()

STATE OF ODISHA //

401 WP(C)/0005169/2020 SUBASH CH.ROUT M/S.GYANESWAR SATPATHY  / /

VS VS ()

COLLECTOR-CUM-DM, BHADRAK //

402 WP(C)/0005170/2020 RAJDHANI FRUIT BUSINESS ASSOCIATION P.K.SATPATHY  / /

VS VS ()

STATE OF ODISHA //

403 WP(C)/0005171/2020 MADHU SUDAN SAHU M/S. P.C.MISHRA  / /

VS VS ()

STATE OF ODISHA //

404 WP(C)/0005172/2020 DURYODHAN PATI M/S.BIBHUTI BHUSAN MISHRA..2  / /

VS VS ()

STATE OF ODISHA //

405 WP(C)/0005173/2020 KABITA SETHI BHABANI SANKAR DAS  / /

VS VS ()

STATE OF ODISHA //

406 WP(C)/0005174/2020 P.KANAKA RAO M/S.PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

407 WP(C)/0005175/2020 DR.SWAPAN KUMAR KARAK M/S.PRAFULLA KUMAR RATH  / /

VS VS ()

ADDL. DIRECTOR GENERAL, DEPT. OF HIGHER EDUCATION //

408 WP(C)/0005176/2020 AVINA CHANDRA RAY M/S.U.C.MISHRA  / /

VS VS ()
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THE CHAIRMAN,BHADRAK MUNICIPALITY //

409 WP(C)/0005177/2020 ANANDA RANI DEEP M/S.BIGYAN KUMAR SHARMA  / /

VS VS ()

STATE OF ODISHA //

410 WP(C)/0005178/2020 SUNITA NAIK M/S.B.SAHOO  / /

VS VS ()

STATE OF ORISSA //

411 WP(C)/0005179/2020 NIBEDITA HALDAR M/S.RAJIB LOCHAN PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

412 WP(C)/0005180/2020 DEBASHREE PRIYADARSHINI SETHY SIDHARTHA RAY  / /

VS VS ()

INCOME TAX OFFICER,KENDRAPARA //

413 WP(C)/0005181/2020 KANAKA LATA SAHU M/S. P.C.MISHRA  / /

VS VS ()

RATNAKARA PATTANAIK //

414 WP(C)/0005182/2020 BISWA PRAKASH SAHOO M/S.BAMADEV BARAL  / /

VS VS ()

THE STATE INFORMATION COMMISSION //

415 WP(C)/0005183/2020 M/S.ODISHA MERCHANDISE PVT.LTD. M/S.S.S.RAO  / /

VS VS ()

THE CHAIRMAN AND M.D,IDBI //

416 WP(C)/0005184/2020 KUNI BEHERA M/S.M.PRATAP @ PRATAP KUMR MOHAPATRA  / /

VS VS ()

THE STATE OF ORISSA //

417 WP(C)/0005185/2020 SUSANT KUND M/S.U.C.MISHRA  / /

VS VS ()

STATE OF ODISHA //

418 WP(C)/0005186/2020 GOURANGA CHARAN JENA M/S.S.P.MANGARAJ  / /

VS VS ()

THE EXECUTIVE ENGINEER, BAITARANI DIVISION //

419 WP(C)/0005187/2020 DR.SUPRIYA DASH DINESH KUMAR PANDA  / /

VS VS ()

THE CHANCELLOR,BPUT,ORISSA //
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420 WP(C)/0005188/2020 THE EDUCATIONAL AGENCY OF NARAYAN H.S.C.R.N.MISHRA  / /

VS VS ()

STATE OF ODISHA //

421 WP(C)/0005189/2020 THE EDUCATIONAL AGENCY OF CHANAKYA H.S.C.M/S.R.N.MISHRA-II  / /

VS VS ()

STATE OF ODISHA //

422 WP(C)/0005190/2020 THE PRESIDENCY BERHAMPUR H.S.C M/S.R.N.MISHRA-II  / /

VS VS ()

STATE OF ODISHA //

423 WP(C)/0005191/2020 THE PMB H.S.C,TIRTTOL R.N.MISHRA  / /

VS VS ()

STATE OF ODISHA //

424 WP(C)/0005192/2020 BAGDANGA PASCHIM GHERI BISHALAXMI CLUBM/S.SUBHASHIS MISHRA  / /

VS VS ()

STATE OF ODISHA //

425 WP(C)/0005193/2020 GOPA PANDA B.M.SARANGI  / /

VS VS ()

R.T.O.,CUTTACK //

426 WP(C)/0005194/2020 GOKHIBABA KALYANI MANDAP DILLIP KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

427 WP(C)/0005195/2020 SOMANATH RESORT DILLIP KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

428 WPCRL/0000020/2020 MOTI SINKU NIRANJAN PANDA  / /0

VS VS ()

STATE OF ODISHA //

429 WPCRL/0000021/2020 ABHISEK RANA AUROVINDA MOHANTY  / /0

VS VS ()

THE D.G.P, ORISSA //

430 ABLAPL/0001991/2020 SACHIN AGRAWAL DIPTI RANJAN BHOKTA UMERKOTE /40 /2020

VS VS ()

STATE OF ODISHA //

431 ABLAPL/0001992/2020 KETAKI MALLIK P.R.SINGH DHENKANAL TOWN /27 /2020
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VS VS ()

STATE OF ODISHA //

432 ABLAPL/0001993/2020 SK KALIM UDDIN B.P.DAS NISCHINTAKOILI /19 /2020

VS VS ()

STATE OF ODISHA //

433 ABLAPL/0001994/2020 MUNU @ MOHAN SAHU SATYANARAYAN MISHRA JONK /120 /2019

VS VS ()

STATE OF ODISHA //

434 ABLAPL/0001995/2020 RAMBHAJ @ PAPU AGRAWAL DIPTI RANJAN BHOKTA UMERKOTE /40 /2020

VS VS ()

STATE OF ODISHA //

435 ABLAPL/0001996/2020 PRATAP KUMAR BARIK PRASANTA KUMAR BARIK BHADRAK RURAL /223 /2017

VS VS ()

STATE OF ODISHA //

436 ABLAPL/0001997/2020 BALARAM LENKA BISWARANJAN DALAI RAYAGADA TOWN /258 /2015

VS VS ()

STATE OF ODISHA //

437 ABLAPL/0001998/2020 DIPU @ SAMANATHA NAYAK BISWARANJAN DALAI BARAMBA /6 /2020

VS VS ()

STATE OF ODISHA //

438 ABLAPL/0001999/2020 SIDHANTA KAR @ SIDHARTHA KARA MOHENDRA KUMAR MOHAPATRO KOTPAD /17 /2020

VS VS ()

STATE OF ODISHA //

439 ABLAPL/0002000/2020 CHHAYA NAHAK PRAVASH CH.JENA  / /0

VS VS ()

STATE OF ODISHA //

440 ABLAPL/0002001/2020 MAYADHAR SWAIN SIDHARTHA SWAIN MAHANGA /32 /2020

VS VS ()

STATE OF ODISHA //

441 ABLAPL/0002002/2020 SAUMITRI RANJAN NAYAK @ LITUA HEMANTA KUMAR RATSINGH TIRTOL /166 /2019

VS VS ()

STATE OF ODISHA //

442 ABLAPL/0002003/2020 NRUSINGHA NANDA PANDA NIRANJAN LENKA  / /0

VS VS ()
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STATE OF ODISHA //

443 ABLAPL/0002004/2020 DAYANANDA CHHTRIA SUSANTA KUMAR TRIPATHY SINAPALI /301 /2019

VS VS ()

STATE OF ODISHA //

444 ABLAPL/0002005/2020 BAURI SAHOO MOHENDRA KUMAR MOHAPATRO HANDAPA /05 /2015

VS VS ()

STATE OF ODISHA //

445 ABLAPL/0002006/2020 BANTHA @ BISWANATH MOHRANA P.K.MOHAPATRA KHURDA P.S. /367 /2016

VS VS ()

STATE OF ODISHA //

446 ABLAPL/0002007/2020 GADADHAR DAS ASHOK KU SAHOO NIKIRAI /44 /2019

VS VS ()

STATE OF ODISHA //

447 ABLAPL/0002008/2020 BIROCHAN @ BIRSEN MOHAPATRA NIRANJAN LENKA JHARPOKHARIA /22 /2020

VS VS ()

STATE OF ODISHA //

448 ABLAPL/0002009/2020 SACHIDANANDA LENKA SAMBIT BISWAL KUJANGA /122 /2019

VS VS ()

STATE OF ODISHA //

449 ABLAPL/0002010/2020 BATUA BISWAL @ PRAFULLA KUMAR BISWALKISHOR KUMAR SAHOO BANSADA /167 /2019

VS VS ()

STATE OF ODISHA //

450 ABLAPL/0002011/2020 RAJA @ SANGRAM KUNDU SATYA RANJAN MULIA LALBAG /21 /2020

VS VS ()

STATE OF ODISHA //

451 ABLAPL/0002012/2020 PRAMOD KUMAR PANDI SMRUTI RANJAN MOHAPATRA CHANDANPUR /5 /2020

VS VS ()

STATE OF ODISHA //

452 ABLAPL/0002013/2020 SAMBHU @ SAMBHESWAR BISWAL KARUNAKAR GAYA BALANGA /81 /2018

VS VS ()

STATE OF ODISHA //

453 ABLAPL/0002014/2020 ANANGA UDAYA GADATYA JAGABANDHU SAHU LOISINGHA(BOLANGIR) /24 /2020

VS VS ()

STATE OF ODISHA //
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454 ABLAPL/0002015/2020 AKSHYA KUMAR SAHU SUSANTA KUMAR SAHU ATTABIRA /271 /2019

VS VS ()

STATE OF ODISHA //

455 ABLAPL/0002016/2020 PIRA PRADHAN JAGABANDHU SAHU LOISINGHA(BOLANGIR) /196 /2016

VS VS ()

STATE OF ODISHA //

456 ABLAPL/0002017/2020 RABI NARAYAN MANGARAJ R.N.MOHANTY SAHID NAGAR P.S. /61 /2020

VS VS ()

STATE OF ODISHA //

457 ABLAPL/0002018/2020 MAHESH PRASAD MISHRA ARIJEET MISHRA SINGHADWAR PS /12 /2020

VS VS ()

STATE OF ODISHA //

458 ABLAPL/0002019/2020 NARAYAN PRADHAN RABINDRA KUMAR PATTNAYAK SARANGADA /4 /2020

VS VS ()

STATE OF ODISHA //

459 ABLAPL/0002020/2020 RAM PRASAD PADHI TUKUNA KUMAR MISHRA NABARANGAPUR TOWN /29 /2020

VS VS ()

STATE OF ODISHA //

460 ABLAPL/0002021/2020 SUNIL KUMAR PATTNAIK A.MOHANTA KEONJHAR TOWN /5 /2020

VS VS ()

STATE OF ODISHA //

461 ABLAPL/0002022/2020 SANJAYA PATI ABAKASH NANDA  / /0

VS VS ()

STATE OF ODISHA //

462 ABLAPL/0002023/2020 KRUPASINDHU ROUT BASUDEBA ROUT BHATILI /06 /2020

VS VS ()

STATE OF ODISHA //

463 ABLAPL/0002024/2020 RAJANI KANTA DAS RAMAKANTA PANDA BALASORE TOWN /144 /2019

VS VS ()

STATE OF ODISHA //

464 ABLAPL/0002025/2020 SUJIT DAS JAGABANDHU SAHU PAIKMAL /4 /2020

VS VS ()

STATE OF ODISHA //

465 ABLAPL/0002026/2020 BHARAT BEHERA @ BISWAJIT BEHERA RAMAKANTA PANDA SAHADEV KHUNTA /18 /2020
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VS VS ()

STATE OF ODISHA //

466 ABLAPL/0002027/2020 MD.AKBAR @ AKBAR B.B.ROUTRAY PLANTSITE /243 /2019

VS VS ()

STATE OF ODISHA //

467 ABLAPL/0002028/2020 BHASKAR BEHERA SURYAKANTA DWIBEDI RANPUR /241 /2019

VS VS ()

STATE OF ODISHA //

468 ABLAPL/0002029/2020 SURESH AMAT MANAS CHAND SAINTALA /131 /2019

VS VS ()

STATE OF ODISHA //

469 ABLAPL/0002030/2020 DEEPAK ROUT BASUDEBA ROUT BHATILI /06 /2020

VS VS ()

STATE OF ODISHA //

470 ABLAPL/0002031/2020 SIBALABHA SAHOO @ SIBUNA DAS B.S.DASPANDA MANCHESWAR P.S. /32 /2020

VS VS ()

STATE OF ODISHA //

471 ABLAPL/0002032/2020 SUSHANTA DAS B.S.DASPARIDA NILGIRI /325 /2019

VS VS ()

STATE OF ODISHA //

472 ABLAPL/0002033/2020 SUKANTI DAS J.K.KHUNTIA BALASORE TOWN /11 /2020

VS VS ()

STATE OF ODISHA //

473 ABLAPL/0002034/2020 KUTI BABU @ SK.KUTI BABU J.K.KHUNTIA MARINE PS AT BALARAMGADI /3 /2020

VS VS ()

STATE OF ODISHA //

474 ABLAPL/0002035/2020 RAJU @ JALENDRA SETHI J.K.KHUNTIA BALASORE TOWN /42 /2016

VS VS ()

STATE OF ODISHA //

475 ABLAPL/0002036/2020 PANASA BARIKI ASHOK DAS PARLAKHEMUNDI /254 /2019

VS VS ()

STATE OF ODISHA //

476 ABLAPL/0002037/2020 CHHABILA DAS KSHIROD CH. PANIGRAHI DHARMASALA /89 /2019

VS VS ()
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STATE OF ODISHA //

477 ABLAPL/0002038/2020 KABITA MOHARANA PARTHA SARATHI NAYAK KAPTIPADA /192 /2019

VS VS ()

STATE OF ODISHA //

478 ABLAPL/0002039/2020 KALANDI JENA @ KALIA JUGALA KISHORE PANDA PARJANG /230 /2016

VS VS ()

STATE OF ODISHA //

479 ABLAPL/0002040/2020 BARENDRA BEHERA PARTHA SARATHI NAYAK KAPTIPADA /192 /2019

VS VS ()

STATE OF ODISHA //

480 ABLAPL/0002041/2020 CHANDAN KUMAR BAL L.BHUYAN GHASIPURA /165 /2019

VS VS ()

STATE OF ODISHA //

481 ABLAPL/0002042/2020 SITARAM JENA BAIBASWATA PANIGRAHI HINJILI (ASKA) /184 /2018

VS VS ()

STATE OF ODISHA //

482 ABLAPL/0002043/2020 SURENDRA BHATTA AMITAV TRIPATHY NAYAGARH /25 /2020

VS VS ()

STATE OF ODISHA //

483 ABLAPL/0002044/2020 ANIL KUMAR ROUT @ ANIL ROUT PITAMBAR PANDA LAHUNIPADA /5 /2020

VS VS ()

STATE OF ODISHA //

484 ABLAPL/0002045/2020 RAPHIKUDIN KHAN PARTHA SARATHI NAYAK TALCHER TOWN /284 /2019

VS VS ()

STATE OF ODISHA //

485 ABLAPL/0002046/2020 MANOJ KUMAR APAT @ MANOJ APAT B.R.TRIPATHY DEOGARH /10 /2020

VS VS ()

STATE OF ODISHA //

486 ABLAPL/0002047/2020 PANDABA MAHARANA PARTHA SARATHI DAS TURUMUNGA /08 /2020

VS VS ()

STATE OF ODISHA //

487 ABLAPL/0002048/2020 NIAUCHI SETHI @ NILAMBER SETHI DEEPAK KUMAR SAHOO RAJNAGAR /15 /2020

VS VS ()

STATE OF ODISHA //
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488 ABLAPL/0002049/2020 PINTU @ NRUSHINGHA NATH SWAIN SAROJ KUMAR PADHI BALANGA /8 /2020

VS VS ()

STATE OF ODISHA //

489 ABLAPL/0002050/2020 SRIKANTA NAYAK JYOTIRMAYA SAHOO MAHILA P.S.(BBSR) /2 /2019

VS VS ()

STATE OF ODISHA //

490 ABLAPL/0002051/2020 DIPAK KUMAR BEHERA JYOTIRMAYA SAHOO KHANDAGIRI P.S. /635 /2019

VS VS ()

STATE OF ODISHA //

491 ABLAPL/0002052/2020 CHHABI NAIK JYOTIRMAYA SAHOO BOLAGARH P.S. /132 /2019

VS VS ()

STATE OF ODISHA //

492 ABLAPL/0002053/2020 NIRANJAN PRADHAN SIDHESWAR MOHANTY KISHORENGAR /136 /2019

VS VS ()

STATE OF ODISHA //

493 ABLAPL/0002054/2020 URMILA MAHARANA BISWAJIT NAYAK BALUGAON P.S. /04 /2020

VS VS ()

STATE OF ODISHA //

494 ABLAPL/0002055/2020 SK.MUSLIM  ALLI A.C.MOHAPATRA MAHANGA /17 /2020

VS VS ()

STATE OF ODISHA //

495 ABLAPL/0002056/2020 AVINASHY KUMAR @ AVINASH KUMAR SINGHMAHESWARTA SAHU INFOCITY PS /12 /2020

VS VS ()

STATE OF ODISHA //

496 ABLAPL/0002057/2020 SK. AYEENUL HAQUE A.C.MOHAPATRA MAHANGA /29 /2020

VS VS ()

STATE OF ODISHA //

497 ABLAPL/0002058/2020 SUKANTI  ROUT PARTHA MUKHERJI  /17 /2020

VS VS ()

STATE OF ODISHA //

498 ABLAPL/0002059/2020 MAHENDRA KUMAR MISHRA PARTHA MUKHERJI  /341 /2019

VS VS ()

STATE OF ODISHA //

499 ABLAPL/0002060/2020 CHANDAN BEHERA @ CHANDU S.K.BHANJADEO KHURDA P.S. /12 /2018
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VS VS ()

STATE OF ODISHA //

500 ABLAPL/0002061/2020 CHANDAN RATHI SURYAKANTA DWIBEDI RANPUR /31 /2020

VS VS ()

STATE OF ODISHA //

501 ABLAPL/0002062/2020 TOFAN SA DEEPAK KUMAR DAS GOP /27 /2020

VS VS ()

STATE OF ODISHA //

502 ABLAPL/0002063/2020 NIRANJAN SAHOO @ NIRANJAN SAHU SURYAKANTA DWIBEDI RANPUR /26 /2020

VS VS ()

STATE OF ODISHA //

503 ABLAPL/0002064/2020 DHIRENDRA DANDAPATA PRAVASH CH JENA JALESWAR /43 /2020

VS VS ()

STATE OF ODISHA //

504 ABLAPL/0002065/2020 ANIL PRUSTY NITYANANDA BEHURIA JAGATSINGPUR /47 /2020

VS VS ()

STATE OF ODISHA //

505 ABLAPL/0002066/2020 RAYAKAT KHAN @ APU KHAN R.N.MOHANTY DELANGA /9 /2020

VS VS ()

STATE OF ODISHA //

506 ABLAPL/0002067/2020 ROHIT SHARMA SACHIDANANDA PADHEE BHATILI /18 /2020

VS VS ()

STATE OF ODISHA //

507 ABLAPL/0002068/2020 KISHORE CHANDRA PANDA @ KISHORE PANDASURYAKANTA DWIBEDI ITAMATI /8 /2020

VS VS ()

STATE OF ODISHA //

508 ABLAPL/0002069/2020 AJAYA BEHERA SURYAKANTA DWIBEDI RANPUR /241 /2019

VS VS ()

STATE OF ODISHA //

509 ABLAPL/0002070/2020 NIRANJAN SETHI AMARESH DAS RAJKANIKA /286 /2019

VS VS ()

STATE OF ODISHA //

510 ABLAPL/0002071/2020 ANANTA MALLIK PRAFULLA KU BISWAL RAJKANIKA /40 /2019

VS VS ()
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STATE OF ODISHA //

511 ABLAPL/0002072/2020 KARUNAKAR SINGH GOPINATH MISHRA RAYAGADA SADAR /185 /2019

VS VS ()

STATE OF ODISHA //

512 ABLAPL/0002073/2020 SUBRAT KUMAR SAMANTARAY BIKRAM KESHARI RAJ MADHUPATNA /245 /2019

VS VS ()

STATE OF ODISHA //

513 ABLAPL/0002074/2020 JHUNU NAYAK DEBA KUMAR RATH CHANDRASEKHARPUR /32 /2020

VS VS ()

STATE OF ODISHA //

514 ABLAPL/0002075/2020 HEMANTA SAHOO JULU KHANSAMA  / /0

VS VS ()

STATE OF ODISHA //

515 ABLAPL/0002076/2020 ABJAN KHAN TARA PRASAD MOHAPATRA JATNI P.S. /506 /2019

VS VS ()

STATE OF ODISHA //

516 ABLAPL/0002077/2020 JYOTI GUDANGA DIPTI RANJAN BHOKTA PADWA /100 /2018

VS VS ()

STATE OF ODISHA //

517 ABLAPL/0002078/2020 BAJRANG GUPTA @ PRASAD DHIRENDRA KU MOHAPATRA TAISARA /59 /2013

VS VS ()

STATE OF ODISHA //

518 ABLAPL/0002079/2020 RAJENDRA PANDA PRAVASH CH. JENA KAMARDA /15 /2018

VS VS ()

STATE OF ODISHA //

519 ABLAPL/0002080/2020 SUSANTA NAYAK @ SUSHANT NAYAK BISWAJIT NAYAK BALUGAON P.S. /13 /2020

VS VS ()

STATE OF ODISHA //

520 ABLAPL/0002081/2020 SURA NAYAK @ SUBASH NAYAK JYOTIRMAYA SAHOO MAHILA P.S.(BBSR) /2 /2019

VS VS ()

STATE OF ODISHA //

521 ABLAPL/0002082/2020 SUKANTI KANDANKEL CHEERA RANJAN SATAPATHY KUJANGA /25 /2020

VS VS ()

STATE OF ODISHA //
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522 ABLAPL/0002083/2020 CHITARANJAN PUHAN CHEERA RANJAN SATAPATHY KISSANNAGAR PS /8 /2020

VS VS ()

STATE OF ODISHA //

523 ABLAPL/0002084/2020 PRIYADARSHI BARAL CHHERA RANJAN SATAPATHY BADAGODA P.S. /28 /2020

VS VS ()

STATE OF ODISHA //

524 ABLAPL/0002085/2020 SANJAY KUMAR BADARA CHHERA RANJAN SATAPATHY KUJANGA /25 /2020

VS VS ()

STATE OF ODISHA //

525 ABLAPL/0002086/2020 SIBU @ SUBHAKANTA MOHANTY ASHOK KUMAR ROUT SALIPUR /16 /2020

VS VS ()

STATE OF ODISHA //

526 ABLAPL/0002087/2020 PRADEEP PANDA NISHIKANTA MISHRA MARINE PST TALCHUA /63 /2019

VS VS ()

STATE OF ODISHA //

527 ABLAPL/0002088/2020 SOMANATHA BISWAL BRAJA KISHOR NAYAK KUAKHIA /328 /2019

VS VS ()

STATE OF ODISHA //

528 ABLAPL/0002089/2020 SK.BABU BISWANATH BEHERA DARGHA BAZAR /5 /2020

VS VS ()

STATE OF ODISHA //

529 ABLAPL/0002090/2020 GANDHI BISOI JAYADEBA BEHERA BANAPUR P.S. /7 /2016

VS VS ()

STATE OF ODISHA //

530 WPC(OA)/0001345/2017 SK.SAJID SUDHANSHU SEKHAR PRATAP  / /

VS VS ()

STATE OF ODISHA //

531 WPC(OA)/0002277/2017 DAYANIDHI BARIK SUDHANSHU SEKHAR PRATAP  / /

VS VS ()

STATE OF ODISHA //

532 WPC(OAC)/0000394/2018 PUSPANJALI NAYAK M/S.B.S.TRIPATHY  / /

VS VS ()

STATE OF ODISHA //

533 WPC(OAC)/0001471/2018 SUSAN KUMAR PANDA M/S.B.S.TRIPATHY  / /
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VS VS ()

STATE OF ODISHA //

534 WPC(OAC)/0001534/2018 SRINIBASH DALAI M/S.MANOJA KUMAR KHUNTIA  / /

VS VS ()

STATE OF ODISHA //

535 WPC(OAC)/0001639/2016 BISHNUPRIYA TALDI M/S.MADHUMITA PANDA  / /

VS VS ()

STATE OF ODISHA //

536 WPC(OAC)/0002219/2018 DR.SUKUMAR BAG M/S.AVIJIT MISHRA  / /

VS VS ()

STATE OF ODISHA //

537 WPC(OAC)/0002811/2016 IDRIS ALI KHAN M/S.B.S.TRIPATHY  / /

VS VS ()

STATE OF ODISHA //

538 WPC(OAC)/0002832/2016 AUROBINDA TRIPATHY M/S.B.S.TRIPATHY  / /

VS VS ()

STATE OF ODISHA //

539 WPC(OAC)/0002897/2016 MANAS RANJAN MAHALI M/S.K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //
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1 1/2020 NARAHARI ROUT-MP AMIT PRASAD BOSE

CONTR/7/2020

2 10/2020 ODISHA STATE BEVERAGE CORPORTATION LTD.-MP PRAJNARAJ MOHANTY

ITA/9/2020

3 17/2020 BISWARANJAN MALLICK-MP M/S.GOPAL AGARWAL

ELPET/4/2019

4 18/2020 AJAYA KU.DAS-MP M/S.ASHWINI KU.DAS

ELPET/3/2019

5 19/2020 AJAYA KU.DAS-MP M/S.ASHWINI KU.DAS

ELPET/3/2019

6 20/2020 ARNAPURNA RAJ-MP M/S.NIRANJAN LENKA

RFA/97/2008

7 21/2020 SUJITH KUMAR PATRO-MP S.S.JENA

TRPCRL/17/2020

8 23/2020 BHAGYASRI@BHAGYASHREE BEHERA-MP M/S.S.PATRO

MATA/149/2019

9 26/2020 GOURISHYAM-MP M/S.S.K.PATNAIK

SA/158/1997

10 27/2020 GOURISHYAM-MP M/S.S.K.PATNAIK

SA/158/1997

11 28/2020 GOURISHYAM-MP M/S.S.K.PATNAIK

SA/158/1997

12 29/2020 GOURISHYAM-MP M/S.S.K.PATNAIK

SA/158/1997

13 36/2020 SUJIT KUMAR PATRA-MP S.S.JENA

CRLMP/203/2020

14 37/2020 SUJIT KUMAR PATRA-MP S.S.JENA

CRLMP/203/2020

15 38/2020 KONARK COTTON GROWERS COOPERATIVE SPINNING MILLS LTD.-MPADV.

CMAPL/116/2020

16 39/2020 BANAMBAR KHATEI-MP M/S.R.N.SUTAR, S.DAS, M/S.P.K.RATH(1), S.MOHANTY, D.PANDA, S.JENA

CMAPL/88/2015

17 40/2020 DEBIPRASAD DASH-MP M/S.GANGADHAR TRIPATHY,B.JALLI,A.K.PARIDA,S.SATPATHY

CMAPL/86/2020

18 55/2020 DHARITRI BEHERA-MP SAMVIT MOHANTY

TRP(C)/45/2020

19 58/2020 RAJA@RAJ KISHORE SAHOO-MP DEBENDRA NARAYAN PATTNAIK

RPFAM/288/2019

20 59/2020 RANJIT KU.BEHERA-MP DILIP KUMAR SAHU

RPFAM/42/2020

21 60/2020 BIBHU RANJAN PATRA-MP MANOJ KUMAR MOHANTY

RPFAM/43/2020

22 61/2020 SWARNALATA MALLICK-MP R.K.SAMANTASINGHAR

RPFAM/44/2020

23 62/2020 GIRISH NAIK @ GIRISH CHANDRA NAIK-MP ARIJEET MISHRA

RPFAM/30/2020

24 68/2020 SANTOSH KUMAR MANDAL-MP SUMANTA KU NAYAK

WPC(OAC)/2645/2014

25 99/2020 NABODH MANDAL NAIK-MP M/S.SOUBHAGYA KUMAR DASH

RSA/234/2019

26 100/2020 CHANDRABHANJU JAIN-MP M/S.SIDHARTHA MISHRA
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RSA/331/2015

27 101/2020 JYOSTNAMAYEE SATPATHY-MP PRAFULLA KUMAR RATH

RSA/49/2020

28 116/2020 ODISHA POWER GENERATION CORPORATION LTD.-MP BIBHU PRASAD PANDA

WA/78/2020

29 125/2020 BISHIKESHAN GATAN-MP MANORANJAN PADHY

BLAPL/10946/2019

30 130/2020 GOMAY GURIA-MP PRASANNA KU.PARHI

FAO/129/2020

31 131/2020 UNION OF INDIA-MP ADITYA NARAYAN RAY

FAO/136/2020

32 145/2020 NABA KUMAR SUR-MP M/S.SUSANTA KUMAR DASH

CMP/286/2019

33 146/2020 RAMESH AGRAWAL-MP BIJAYA KUMAR BEHERA 1

CMP/146/2020

34 147/2020 RANJIT KUMAR PANIGRAHY-MP MR.SANJAY KUMAR PRADHAN

CMP/1034/2019

35 148/2020 PARADEEP PHOSPHATES LTD.-MP SAMBIT RATH

CMP/147/2020

36 149/2020 PRADEEP PHOSPHATES LTD.-MP SAMBIT RATH

CMP/148/2020

37 150/2020 PARADEEP PHOSPHATES LTD.-MP SAMBIT RATH

CMP/149/2020

38 150/2020 HIMANSU DAS-MP H.N.MOHAPATRA

CRLREV/120/2020

39 150/2020 CHIEF REGIONAL MANAGER, ORIENTAL INSURANCE CO. LTD.-MPSOMNATH ROY

MACA/66/2020

40 151/2020 PARADEEP PHOSPHATES LTD.-MP SAMBIT RATH

CMP/150/2020

41 151/2020 RANU @ RASHMIREKHA RATHA @ RASHMI PRAVA RATH-MPDILLIP MOHANTY

CRLREV/121/2020

42 152/2020 PRABHUPADA MISHRA-MP MITHUN DAS

CMP/151/2020

43 152/2020 DEEPAK RANJAN DAS-MP UDIT RANJAN JENA

CRLREV/122/2020

44 153/2020 MAA GAYATRI EDUCATIONAL TRUST-MP SURYAKANTA DASH

CMP/152/2020

45 154/2020 PRATAP @ PRATAP CHANDRA NAYAK-MP MAHITOSH SINHA

CMP/153/2020

46 155/2020 SARAT MAHABHOI-MP SIDHESWAR RATH

CMP/155/2020

47 156/2020 SARAT MAHABHOI-MP SIDHESWAR RATH

CMP/156/2020

48 157/2020 SARAT MAHABHOI-MP SIDHESWAR RATH

CMP/157/2020

49 158/2020 BIDULATA DEVI-MP SAMIR KUMAR MISHRA

CMP/158/2020

50 159/2020 KAPURA MAJHI-MP BHABANI SANKAR DAS

CMP/159/2020

51 160/2020 KRUSHNA CHANDRA DHADA-MP DEBARAJ MOHANTY

CMP/160/2020

52 161/2020 DIPTI @ TIA BARIK-MP SURYAKANTA DWIBEDI

CMP/161/2020

53 206/2020 STATE OF ODISHA-MP SR.S.C.(S AND ME)

RVWPET/112/2020

54 207/2020 STATE OF ODISHA-MP SR.S.C.(S AND ME)

RVWPET/112/2020

55 208/2020 STATE OF ODISHA-MP SR.S.C.(S AND ME)

RVWPET/113/2020

56 209/2020 STATE OF ODISHA-MP SR.S.C.(S AND ME)

RVWPET/113/2020

57 210/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)(

RVWPET/114/2020
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58 211/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)(

RVWPET/114/2020

59 212/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

RVWPET/115/2020

60 213/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

RVWPET/115/2020

61 214/2020 UNION OF INDIA-MP BIBEKANANDA NAYAK (CENTRAL GOVT. COUNSEL)(O.H.C.)

RVWPET/116/2020

62 215/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

RVWPET/117/2020

63 216/2020 STATE OF ODISHA-MP SR.S.C. (S AND ME)

RVWPET/117/2020

64 217/2020 SREE RADHA GOVINDA DEV BIJE-MP AMIT PRASAD BOSE

RVWPET/118/2020

65 218/2020 SREE RADHA GOVINDA DEV BIJE-MP AMIT PRASAD BOSE

RVWPET/118/2020

66 219/2020 LN METALLICS LTD.-MP SREEJIT MOHANTY

RVWPET/119/2020

67 239/2020 MAHESWAR BHOI @ PENGUDU-MP H.N.MOHAPATRA

CRLA/113/2020

68 240/2020 MAHESWAR BHOI @ PENGUDU-MP H.N.MOHAPATRA

CRLA/113/2020

69 241/2020 DURGA SAHOO-MP MR.B.B.ROUTRAY

CRLA/202/2017

70 242/2020 MD.SADAM-MP M/S.A.K.DASH

CRLA/217/2015

71 243/2020 JAMIRI KHAN @ SALIM-MP B.SAHOO

CRLA/44/2020

72 244/2020 JITU PARIDA-MP AMIT KU. NATH

CRLA/114/2020

73 245/2020 JITU PARIDA-MP AMIT KU. NATH

CRLA/114/2020

74 246/2020 SASWAT KESHARI JENA-MP SASHIBHUSAN DAS

CRLA/115/2020

75 247/2020 GULAM KHUDUS KHAN-MP MUKUNDA CHANDRA MISHRA

CRLA/398/2018

76 248/2020 PRAMOD SAHOO-MP M/S.DEVASHIS PANDA

CRLA/388/2019

77 250/2020 MANOJ KUMAR MOHARANA-MP MR.AUROVINDA MOHANTY

CRLMC/2650/2019

78 251/2020 BABAR SARKAR-MP SATYABRATA MOHANTY

CRLMC/403/2020

79 252/2020 SUNIL KUMAR BEHERA-MP SURESH KUMAR JENA

CRLMC/414/2020

80 253/2020 RAJEEV PATRA-MP PRASANNA KUMAR PARHI

CRLMC/419/2020

81 254/2020 RANJAN ROUT-MP PURUSOTTAM CHULI

CRLMC/420/2020

82 255/2020 SANJAY KUMAR BEHERA-MP RAGHUNARH DASMOHAPATRA

CRLMC/423/2020

83 256/2020 MANORANJAN SAHOO-MP UMESH CHANDRA DORA

CRLMC/426/2020

84 257/2020 RAJENDRA ACHARYA @ RAJENDRA KUMAR ACHARYA-MPSMRUTI RANJAN MOHAPATRA

CRLMC/425/2020

85 258/2020 GURUCHARAN MOHAPATRA-MP JUGALA KISHORE PANDA

CRLMC/430/2020

86 259/2020 SUDARSAN MALLICK-MP GOPABANDHU MISRA

CRLMC/436/2020

87 2209/2020 BIBHUTI BHUSAN RATH-MP MANAS PATI

WP(C)/2399/2020

88 2210/2020 M/S.S.C.PADHEE-MP M/S.B.PANDA

WP(C)/232/2020

89 2212/2020 PRATIMA BARIK-MP M/S.SUBASH CHANDRA PUSPALAKA
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WP(C)/4974/2020

90 2213/2020 SIBA PRASAD NANDA-MP TRILOCHAN NANDA

WP(C)/4976/2020

91 2215/2020 STATE-MP MR.MRUGANKA S.SAHOO, ASC

WP(C)/15494/2011

92 2216/2020 SUSIL KUMAR TANDI-MP M/S.PRASANTA KUMAR MISHRA

WP(C)/2241/2020

93 2217/2020 PRAFULLA KUMAR BEHERA-MP M/S.PRASANTA KUMAR MISHRA

WP(C)/2160/2020

94 2218/2020 AMRESH KUMAR DASH-MP M/S. SATYABRATA MOHANTY

WP(C)/4989/2020

95 2219/2020 ANANTA CHARAN NAIK-MP M/S.DINESH KUMAR PANDA

WP(C)/4991/2020

96 2220/2020 PARIDA CONSTRUCTIONS-MP M/S PRASANNA KUMAR PARHI

WP(C)/17670/2018

97 2221/2020 MIR ABU OBEDA-MP JEET SWARUP SAMAL

WP(C)/4956/2020

98 2222/2020 MIR ABU OBEDA-MP JEET SWARUP SAMAL

WP(C)/4956/2020

99 2223/2020 ACHYUTANANDA SWAIN-MP M/S.ANTARYAMI SWAIN

WP(C)/4996/2020

100 2224/2020 AMOT ORAM-MP M/S.ANUPRODHA SINGH

WP(C)/4997/2020

101 2225/2020 M/S.KALINGA EMERY STONE AND CHAKKI MANUFACTURES-MPM/S.SANTANU KUMAR SARANGI

WP(C)/12402/2018

102 2226/2020 M/S. MAHAVINAYAK ROADWAYS-MP M/S.BIJAY PANDA

WP(C)/4999/2020

103 2227/2020 AKSHAYA KUMAR DAS-MP PRASANTA KUMAR MISHRA

WP(C)/6748/2019

104 2228/2020 SUSHAMA MALIK-MP M/S.MEENAJ KAKALIA

WP(C)/4998/2020

105 2229/2020 MUKTI TIRKEY-MP M/S.S.C.CHOUDHURY

WP(C)/12229/2019

106 2230/2020 DUKHU KISAN-MP M/S.S.C.CHOUDHURY

WP(C)/12230/2019

107 2231/2020 RAMSHRU ORAM-MP M/S.S.C.CHOUDHURY

WP(C)/12232/2019

108 2232/2020 BIGNESHRAJ PATASANI-MP M/S. H.N.MOHAPATRA

WP(C)/5005/2020

109 2233/2020 SURESH CHANDRA PRADHAN-MP M/S.ANIL KUMAR BEHERA

WP(C)/15543/2019

110 2234/2020 MINARANI ROUT-MP M/S.GAUTAM KUMAR DASH

WP(C)/5006/2020

111 2235/2020 M/S.NATIONAL ALUMINUM COMPANY LTD.-MP M/S.R.K.RATH

WP(C)/5007/2020

112 2236/2020 PURNANANDA MOHANTY-MP M/S.BISWABIHARI MOHANTY

WP(C)/5010/2020

113 2237/2020 BHARAT CHANDRA PANDA-MP M/S.MILAN KUMAR BADU

WP(C)/5019/2020

114 2238/2020 CHOUDHURI JAGADISH JENA-MP M/S.S.D.DAS

WP(C)/5022/2020

115 2240/2020 M/S.HINDUSTAN RETREADINGS-MP M/S.DEVASHIS PANDA

WP(C)/5032/2020

116 2241/2020 MOHAMMED FAHIM-MP M/S.B.P.MOHANTY

WP(C)/5034/2020

117 2242/2020 BIKRAM KESHARI NAYAK-MP M/S.SANJAT DAS

WP(C)/5037/2020

118 2243/2020 SANJAY KUMAR SWAIN-MP M/S.SANJAT DAS

WP(C)/5039/2020

119 2244/2020 PURNA CHANDRA SAMANTARAY-MP B//M/S.BIPLAB  MOHANTY

WP(C)/5040/2020

120 2245/2020 BLOCK EDUCATION OFFICER-MP M/S.DIPTIRANJAN MOHAPATRA

WP(C)/15797/2018
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121 2246/2020 DUSHASAN BISWAL-MP KALI PRASANNA MISHRA

WP(C)/3259/2020

122 2247/2020 SANTOSH KUMAR MAHARANA-MP M/S.SUKANTA KUMAR DALAI

WP(C)/5041/2020

123 2248/2020 PRAVAS CHANDRA MANDAL-MP ALOK KUMAR MOHAPATRA

WP(C)/5042/2020

124 2249/2020 GOURANG CHARAN MAHARAJ-MP M/S.SUKANTA KUMAR DALAI

WP(C)/5044/2020

125 2250/2020 RAMA CHANDRA SAHOO-MP M/S.PRADEEP KU. PARIDA

WP(C)/5045/2020

126 2251/2020 AMAR  SAHOO-MP M/S.PRADEEP KU.PARIDA

WP(C)/5047/2020

127 2252/2020 NITYANANNDA @ NITYANANDA BHUYAN-MP M/S.BIKASH JENA

WP(C)/5049/2020

128 2253/2020 MADHABANANNDA @ MADHABANANDA BHUYAN-MP M/S.BIKASH JENA

WP(C)/5050/2020

129 2254/2020 SABITRI BEHERA-MP M/S.DEBENDRA KU.DHAR

WP(C)/28609/2019

130 2255/2020 SIDHESWAR NAIK-MP M/S.ARJUNA CH.BEHERA

WP(C)/5052/2020

131 2256/2020 THE UTKAL UNIVERSITY-MP M/S. GURU PRASAD MOHANTY

WP(C)/5059/2020

132 2258/2020 M/S.LIFELINE MULTI VENTURES PVT.LTD.-MP M/S.JAYDEEP PAL

WP(C)/3455/2020

133 2259/2020 PRAMOD KUMAR SAHU-MP M/S. HEMANATA KUMAR MUND

WP(C)/5067/2020

134 2260/2020 SUBRAT BARIK-MP M/S.PRAFULLA KUMAR RATH

WP(C)/1812/2020

135 2261/2020 SUKANTI SAHOO-MP M/S.MILAN KANUNGO

WP(C)/951/2020

136 2262/2020 ORIPOL INDUSTRIES LTD.-MP M/S.ANJAN KUMAR BISWAL

WP(C)/5082/2020

137 2263/2020 SACHIDANANDA DHAL-MP M/S.ANJAN KUMAR BISWAL

WP(C)/5084/2020

138 2264/2020 UGRESAN JENA-MP ALOK KUMAR MOHAPATRA

WP(C)/5046/2020

139 2265/2020 DINABANDHU PATEL-MP M/S. SIDHARTHA DAS

WP(C)/5093/2020

140 2266/2020 DIBAKAR BISWAL-MP HEMANTA KUMAR RATSINGH

WP(C)/25618/2019

141 2267/2020 M/S AB INBEV-MP M/S.TANMAY MISHRA

WP(C)/5102/2020

142 2268/2020 RAJABALLAV SAHOO-MP M/S.S.P.SAHOO

WP(C)/5106/2020

143 2269/2020 HARISH @ GIRISH CHANDRA BEHERA-MP M/S. PRAKASH RANJAN BARIK

WP(C)/5107/2020

144 2270/2020 CESCO EX-SERVICEMEN EMPLOYEES UNION,BBSR-MP M/S.SAMEER KU DAS,D.R. PARIDA

WP(C)/2508/2016

145 2271/2020 BICHITRANANDA MAJHI-MP NIRMAL RANJAN ROUTRAY

WP(C)/5113/2020

146 2272/2020 BANI BHUSAN DASH-MP M/S.J.K.KHUNTIA

WP(C)/7635/2019

147 2273/2020 RAM CHANDRA PRUSTY-MP M/S.SRINATH MISHRA

WP(C)/5131/2020

148 2274/2020 VINEET KUMAR LALANI-MP M/S.DEBAKANT MOHANTY

WP(C)/3237/2019

149 2275/2020 STEEL AUTHORITY OF INDIA LIMITED-MP M/S JAGANATH PATNAIK

WP(C)/20375/2018

150 2276/2020 M/S. BINU INDUSTRIES-MP SOUMYA MISHRA

WP(C)/459/2020

151 2277/2020 M/S. BINU INDUSTRIES-MP

WP(C)/459/2020

152 2278/2020 M/S. BINU INDUSTRIES-MP SOUMYA MISHRA
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WP(C)/459/2020

153 2279/2020 M/S. BINU INDUSTRIES-MP SOUMYA MISHRA

WP(C)/464/2020

154 2280/2020 M/S. BINU INDUSTRIES-MP

WP(C)/464/2020

155 2281/2020 RAMESH CHANDRA GUNTHA-MP M/S.AJODHYA RANJAN DASH

WP(C)/21120/2015

156 2282/2020 SUBASINI SHRMA-MP M/S.ASHUTOSH PARIJA

WP(C)/5143/2020

157 2283/2020 KRUSHNA CHANDRA MALLICK @ MARDARAJ-MP M/S.S.K.NAYAK

WP(C)/17055/2015

158 2284/2020 ER.RAINY ROSE-MP M/S.ASHOK KUMAR DAS

WP(C)/25085/2019

159 2286/2020 GANESWAR PATI-MP M/S.SIDHESWAR MOHANTY

WP(C)/23068/2017

160 2287/2020 UMAKANTA SWAIN-MP M/S.MD.G.MADANI

WP(C)/5155/2020

161 2288/2020 NARESH KUMAR SAHA-MP M/S.PRONOY MOHANTY

WP(C)/5159/2020

162 2289/2020 BELAMATI SETHI-MP JUGALA KISHORE PANDA

WP(C)/5160/2020

163 2290/2020 MARKANDA SAHU-MP M/S. SHASHIBHUSAN BISWAL

WP(C)/5161/2020

164 2291/2020 MAA TARINI STREET VENDOR ASSOCIATION-MP M/S.SRINIVAS MOHANTY

WP(C)/5162/2020

165 2292/2020 UNION OF INDIA-MP ANINDYA KU.MISHRA

WP(C)/5163/2020

166 2293/2020 KABITA BARAL-MP M/S.AMIT PRASAD BOSE

WP(C)/5164/2020

167 2294/2020 PRAFULLA PANDA-MP M/S.GYANESWAR SATPATHY

WP(C)/5165/2020

168 2295/2020 MAA LAXMI KHUDRA BEBASAI SANGHA WELFARE-MP M/S.SRINIVAS MOHANTY

WP(C)/5168/2020

169 2296/2020 SUBASH CH.ROUT-MP M/S.GYANESWAR SATPATHY

WP(C)/5169/2020

170 2297/2020 RAJDHANI FRUIT BUSINESS ASSOCIATION-MP P.K.SATPATHY

WP(C)/5170/2020

171 2298/2020 P.KANAKA RAO-MP M/S.PRAFULLA KUMAR RATH

WP(C)/5174/2020

172 2299/2020 DR.SWAPAN KUMAR KARAK-MP M/S.PRAFULLA KUMAR RATH

WP(C)/5175/2020

173 2300/2020 AVINA CHANDRA RAY-MP M/S.U.C.MISHRA

WP(C)/5176/2020

174 2301/2020 ANANDA RANI DEEP-MP M/S.BIGYAN KUMAR SHARMA

WP(C)/5177/2020

175 2302/2020 DEBASHREE PRIYADARSHINI SETHY-MP SIDHARTHA RAY

WP(C)/5180/2020

176 2303/2020 DEBASHREE PRIYADARSHINI SETHY-MP SIDHARTHA RAY

WP(C)/5180/2020

177 2304/2020 BISWA PRAKASH SAHOO-MP M/S.BAMADEV BARAL

WP(C)/5182/2020

178 2305/2020 KUNI BEHERA-MP M/S.M.PRATAP @ PRATAP KUMR MOHAPATRA

WP(C)/5184/2020

179 2306/2020 M/S.ODISHA MERCHANDISE PVT.LTD.-MP M/S.S.S.RAO

WP(C)/5183/2020

180 2307/2020 SUSANT KUND-MP M/S.U.C.MISHRA

WP(C)/5185/2020

181 2308/2020 DR.SUPRIYA DASH-MP DINESH KUMAR PANDA

WP(C)/5187/2020

182 2309/2020 MOOLCHAND GUPTA-MP M/S.BISWAJIT MOHANTY3

WP(C)/7537/2013

183 2310/2020 BAGDANGA PASCHIM GHERI BISHALAXMI CLUB-MP M/S.SUBHASHIS MISHRA

WP(C)/5192/2020
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184 2312/2020 GOKHIBABA KALYANI MANDAP-MP DILLIP KUMAR ACHARYA

WP(C)/5194/2020

185 2313/2020 SOMANATH RESORT-MP DILLIP KUMAR ACHARYA

WP(C)/5195/2020

186 126/2020 DHANRAJ MAHADEV YADAV-MP

BLAPL/8909/2019

187 251/2020 DR.NIRLIPTA NAYAK-MP

ABLAPL/311/2020

188 252/2020 ASWINI DEEP @ ASWINI DIP-MP

ABLAPL/19750/2019

189 253/2020 TRINATH CHIKMIA-MP

ABLAPL/13417/2017

190 254/2020 RAMA @ RAMA CHANDRA PATTAYAT-MP

ABLAPL/46/2020

191 255/2020 TULU NAYAK-MP

ABLAPL/19514/2019

192 256/2020 SANATAN SENAPATI-MP

ABLAPL/4605/2019

193 257/2020 SUSANTA KUMAR SUBUDHI-MP

ABLAPL/11471/2019

194 260/2020 MANMOHAN NAYAK-MP SATYA NARAYAN MISHRA 4

CRLMC/1506/2012

195 2211/2020 PUSPITA DAS-MP

WP(C)/17533/2019

196 2214/2020 KISHORE CHANDRA MOHANTY-MP

WP(C)/965/2019

197 2239/2020 BISWOJIT SETHI-MP

WP(C)/4107/2020

198 2257/2020 BHOLANATH MISHRA-MP

WP(C)/29150/2019

199 2285/2020 MUKTA BIRI FACTORY-MP

WP(C)/9665/2003

200 2311/2020 GAUTAMANJAN MOHANTY-MP

WP(C)/14910/2019
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